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12 hrs.

PAPERS LAID ON THE TABLE

NOTIFICATION ISSUED UNDER ESSENTIAL
CoMMODITIES ACT

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): I beg to lay
on the Table a copy of Notification No.
G.SR. 912 dated the 6th August, 1960
under sub-section (6) of Section 3 of
the Essential Commodities Act, 1955.
[Placed in Library. See No. LT-2813/
60].

NOTIFICATIONS ISSUED UNDER ESSENTIAL
CoMMODITIES ACT

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): On behalf
of Shri A. M. Thomas, I beg to lay on
the Table a copy of each of the
following Notifications under sub-sec-
tion (6) of Section 3 of the Essential
Commodities Act, 1955:

(i) G.S.R. 941 dated the 18th
August, 1960 making certain
amendments to the Bombay
Sugar (Export Control)
Order, 1959.

(ii) G.S.R. 942 dated the 13th
August, 1960 making certain
further amendments to the
Sugar (Movement Control)
Order, 1959. [Placed in
Library. See No. LT-2315/60]

MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following message received from the
Secretary of Rajya Sabha:—

‘I am directed to inform the Lok
Sabha that the Code of Criminal
Procedure (Amendment)  Bill,
1959, which was passed by the
Lok Sabha at its sitting held on
the 27th November, 1959, has been
passed by the Rajya Sabha at its
sitting held on the 19th August,
1960, with the following amend-

ments: —
1. That at page 1, line 1. for the
word “Tenth” the word

“Eleventh” be substituted

+- -. Third Five Year Plan
Enacting Formula

Clause 1

"2 That at page 1, line 4, for the’
figure “1959” the figure “1960” be
substituted.

I am, therefore, to return here-
with the said Bill in accordance
with the provisions of rule 126 of
the Rules of Procedure and Con-
duct of Business in the Rajya
Sabha with the request that the
concurrence of the Lok Sabha to
the said amendments be communi-
cated to this House.’

—_—

CODE OF CRIMINAL PROCEDURE
(AMENDMENT) BILL

(As returned by Rajya Sabha)

Secretary: Sir, I lay on the Table
of the House the Code of Criminal
Procedure (Amendment) Bill, 1959
which has been returned by Rajya
Sabha with amendments.

12.01 hrs.

MOTION RE: DRAFT OUTLINE OF
THIRD FIVE YEAR PLAN—contd.

Mr. Speaker: The House will now
proceed with the further discussion of
the following Motion moved by the
hon. Prime Minister on the 22nd
August, 1960, namely: —

“That the Third Five Year
Plan—A draft Outline laid on the
Table of the House on the 1st
August, 1960, be taken into consi-
deration.”

The discussion is proceeding on the
Motion along with the amendments
that have been moved.

Shri P. K. Deo (Kalahandi): Mr.
Speaker, the draft outline of the Third
Five Year Plan does not throw any
new light or ‘does not project any new
outlook to solve the various burning
problems of the country today. It is
a stereotyped plan. It is 5 bigger
projection of the Second Five Year
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Plan. Though the Plan envisages that

- there would be an annual rise of 5
per cent in national income and hopes
to arrive at the take-off stage or the
stage of self-sustained economic
growth in a decade, I do not think
there is anything new in it except that
it is a continuation of the Second Plan
in a larger dimension.

I feel that the successes and the
shortcomings of the Second Plan
should have been thoroughly discussed
as also how they lead to the Third
Plan. Take the case of self-sufficiency
in foodgrains. Self-sufficiency in food-
grains has been heard time and again
in the first Plan and in the Second
Plan. But, I feel that we are far from
it. Things like this should have been
thoroughly discussed and a compre-
hensive picture should have been
placed before us as to how we reach
the draft of the Third Five Year Plan.

I beg to submit a major change in
the objective of the Third Plan, that
is, price stability. With prices sky-
rocketing, we see that the value of
the rupee is going down and that
would upset all the calculations of the
Third Five Year Plan, In paras 25-29
of Chapter I, we find that there is a
vague generalisation regarding hold-
ing the price line. I gm sorry to find
that holding the price line of food and
other essential commodities of life
does not find a place in the objective
which has been clearly mentioned in
para 19 of Chapter I of the draft.

Further, I beg to submit that there
should be g clear policy to better the
condition of the common man. I do
not think this could be done by
general statements or by statistical
averages, Concrete indications should
have been laid down in the draft as
to how the poorest man and the
poorest region in the country all going
to be benefited by the implementation
of the Third Plan. At the same time,
there should be an evaluation machi-
nery to watch the progress in every
stage as to how for this objective is
being achieved. It is no use prepar-
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ing a beautiful plan and giving it to
unskilled workers, saying, you carry
on with this plan. I beg to submit
that those who are in charge of im-
plementing the Plan should stream-
line the administrative machinery and
get rid of redtapism and bureaucracy
which has been responsible for the
failure of the Second Plan.

Shri C. D. Pande (Naini Tal):
Where is the failure?

Shri P. K. Deo: We feel so. That is
subject to question.

We aim at a rise of national income
by 5 per cent every year. That does
not mean that there will be an actual
rise in the income of the masses. So
far, we have been identifying per
capita income with the poor man’s in-
come and the rise in the national in-
come with the rise in the income of
the masses. But, recent events do not
prove this. During the Second Plan
period, there has been an increase in
per capita income. But, it has been
accompanied by such a rise in the
price level that the real income has
not increased for the low income
group. The rise in the per capita in-
come does not guarantee a minimum
wage for all workers, In other words,
I beg to submit that we must add to
the per capita income figure a figure of
a national minimum wage. To be very
precise, the Government should
seriously consider taking of effective
steps to implement the decision that
has been arrived at in the Fifth
Labour Conference regarding the
fixing of a minimum wage.

The total investment of Rs. 10,200
crores represents the magnitude of
effort that this country is required to
make in a period of five years for the
successful implementation of the
Third Plan. The outlay in the public
sector is going to be increased from
Rs. 4600 crores to Rs. 7250 crores. That
means, strenuous efforts are needed to
increased the various constituent
elements of public sector investment,
that is, risein taxation, rise in savings,
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rise in loans, and at the same time,
deficit financing. Though we find
that so far as deficit financing is con-
cerned, the Plan aims at resorting to
8 per cent of deficit financing in the
Third Plan against 25 per cent in the
Second Plan, still, we think that it
amounts to a figure of Rs. 550 crores.
I beg to submit that prudence demands
that deficit financing has to be com-
pletely avoided, if not at least for the
first three years, and it may be resum-
ed if at all necessary in the latter part
of the Plan when production targets
begin to materialise.

The Planning Commission is optim-
istic about large receipts from taxa-
tion. In the Plan, Rs. 1750 crores is
expec'ed from taxation and Rs. 440
crores as profits from public under-
takings. I beg to submit that there
is no case for further taxation. Of
course, a higher yield from taxation
is possible and there is every possi-
bility of that if you check various
kinds of tax evasion, and tighten the
collecting machinery. Probably, the
taxation target has been fixed on the
calculation that an increase in taxation
from 8-25 per cent of the national
income to 11 per cent should not ordi-
narily involve any unbearable burden
during the period of development.
But, it poses a big question mark. At
the same time, grave doubts arise if
the assignment to the State Govern-
ments to raise Rs. 500 crores will be
within practicability because of their
limited constitutional taxing power.
The taxing power of the States has
been much limited by the Constitu-
tion and to ask them to raise Rs. 500
crores from their resources is far from
practicability. A quote of Rs. 23 cro-
res has been fixed for Orissa. Before
the Second Plan started, the average
annual per capita income or Orissa
was estimated at Rs. 75 as against the
national average of Rs. 283, I do not
know if there has been a substantial
rise in the standard of living in my
State since then. A taxation enquiry
committee has been appointed at the
State level to go into the matter.
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In this treasure hunt, they lose sight
of the most conspicuous aspect of
scrapping prohibition. In my State,
and it may be true of other States
also, the very purpose of prohibition
has been defeated, and there has been
increased bootlegging, immorality and
degradation, and cottage illicit distil-
lation may be considered to be a cot-
tage industry. If prohibition is scrap-
ped, Orissa will get more than Rs. 3
crores a year, i.e., more than Rs. 15
crores in the next five year period.

External assistance for the imple-
mentation of the Third Plan is esti-
mated at Rs. 3,300 crores, including
Rs. 608 crores from the USA under
P.L. 480 assistance, and Rs. 200 crores
for the creation of a buffer stock of
four million tons of wheat and one
million tons of rice. That is a good
thing, as it will stand as an insurance
against seasonal and regional varia-
tions. But we should not lose sight
of the fact that during the Third Plan
we shall have to make heavy repay-
ments of foreign loans, estimated to
be between Rs. 450 and Rs, 500 crores.
Recently, offer of assistance from the
U.S.S.R.,, Czechoslovakia and Yugos-
lavia have been received to the tune
of Rs. 250 crores. It is a good thing
that the value of helping democratic
India is being understood well by
foreign countries, and the tour of our
Finance Minister in this regard has
been a success, but 1 feel we can suc-
cessfully negotiate for postponement
of our repayment commitments during
the Third Plan period.

Coming to the expenditure side of
the Plan, eloquent statements have
been made on the need for balanced
regional development, The Prime
Minister the other day rightly said
that in this country there is a variety
of ages and centuries and various
stages of development. I entirely
agree. There are certain areas like
Dandakaranya area, NEFA area etc.
which are in semi-primitive condition,
which have never felt the impact of
the First and the Second Plans. If
you trace history, Sir. You will find
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that Development of different parts of
the country has been a historical
accident. The British started their
imperialist expansion in the country
from their strongholds of Fort William,
Fort St. David and Fort St. George,
and that is how the country develop-
ed, So far as Orissa is concerned, in
eastern India it stood till the last, and
only in 1803 did it accept the
suzerainty of the British, and that is
why it is so neglected backward to-
day. Later, it was split up into bits
and parts of it were tagged on to the
tail ends of Bengal, C.P. and Madras.
So, independent India should try for
a balanced regional growth, and un-
less timely steps are taken, the gulf
cf regional disparity will widen.

From para 45 of Chapter VI find
that steps have been taken to deter-
mine the relative rate of development,
and for assessing the advance made
towards balanced regional growth.
A number of indicators like agricul-
tural production, industrial produc-
tion, investment, unemployment, irri-
gated areas, road mileage, education,
occupational distribution of popula-
tion, etc., have been studied, but the
stage has not been reached yet for
presenting a comparative piciure of
the different States. Such a picture
should have been ready much before
this Plan was presented to us,

With a larger investment, I submit,
s'ress should be laid on diversifying
the benefits of the Plan and a wider
diffusion of development, thereby cor-
recting regional disparities which ex-
ist today in an appalling measure in
the country. The stages has come for
serious rethinking as to how best to
tackle the problem of the under-deve-
loped areas. Unless the Centre comes
to their aid, they would be left
behind, and the gulf of regional dis-
parity would be widened. A realistic
assessment of the basic needs of the
State and its capacity to execute the
Plan should be the criteria for fixing
the various allotments and priorities,
and not the resources that it can raise
for the implementation of the Plan.
The provision of a matching grant in
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the Plan is unrealistic and unscienti--
fic and against the very conception of”
a socialist society, which should have-
as its motto: from each according to-:
his ability, and to each according to.
his need. If the planners have this-
motto before them, they would mnot
insist on a matching grant from a:
State to qualify itself for central
assistance.

Orissa presents a plan of Rs. 168-
crores, i.e., 4'6 per ceni of the total:
outlay in the State sector. Though
this does not fulfil all the require-
ments of the State, this is the mini-
mum that we can demand, and I
personally feel that it is a very con-
servative estimate. Thirtynine per
cent of the total outlay, ie, 665
crores, is required for irrigation,
drainage and power. From the latest
reports you must have seen the great
havoc created in Orissa by floods.
Orissa is a surplus State in food, and
many a time there have been high
level committee meetings on floods,
and we have been supplied with a lot.
of literature by the Ministry of Irri-
gation and Power as to how to tackle
the flood problem, how to train the
rivers, how to regulate their flow, etc.
But we make certain things according
to our Plan, which are unmade by
floods. So, if this country wants to
have an assured surplus of food from
Orissa, it should be prepared to give
substantial  assistance to Orissa, so
that flood can be controlled, so that
crops are not damaged by the vagar-
ies of the monsoon.

Secondly, Rs. 392 crores are going
to be spent on agriculture and com-
munity development. I say this is “a
must” because Orissa is a surplus
State, regarding food; and every pie
spent for development of agriculture
in that area is well spent. Rs. 437
crores are estimated for social servi-
ces, and the rest for mining and in-
dustrial development, development
of transport and communications, and’
the development of the Paradip port.
Sir, the mining industry is the most
important industry in the country-
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‘which is earning a lot of foreign ex-
change. So, all steps should be
taken to develop the mining indus-
wy in Orissa.

Rs. 3 crores are estimated for the
construction of the Bhubaneswar
capital. When we were tacked to
Bengal, we built Calcutta; when we
were tagged to Bihar, we built Patna.
‘Now, when we are biulding Bhuban-
eswar, the Centre sholud come to our
aid for the construction of the capital
there.

The House should fully endorse
4the estimates given by the Orissa
State. I would also submit that all
the loopholes and all the wasteful
expenditure in the implementation of
the Plan should be plunged in order
to get the maximum benefit out of
this colossal effort. As I said earlier,
our aim should be to raise producti-
vity per worker, per hour, per
machine, per acre and per every factor
of production, if India is to attain a
self-generating economy in 1970.

In conclusion, I would just say a
word about defence. Even though
the Prime Minister thinks that an
-economically and industrially strong
‘India can preserve her integrity, I
feel that the necessity for integrating
-defence with planning has been ignor-
ed in the Plan. Unless India re-
-mains, what is the use of planning for
its prosperity? India should aim at
attaining self-sufficiency in her def-
ence requirements in the next Five
Year Plan.

Shrimati Renuka Ray (Malda): The
Plan Outline is certainly mnot over-
ambitious, when we take into consi-
-deration the needs. Even from the
narrow aspect of financial resources
available, the Third Plan is far more
cautious than the Second Plan was.
The Second Plan was twice as much
as the First Plan, while the Third
Plan is only 50 per cent larger than
the Second Plan. The limit of Rs. 550
erores placed on deficit financing is

AUGUST 23, 1960

Draft Outline of 4264
Third Five Year Plan

also proof of the fact that the ap-
proach has been extremely cautious
this time.

There has been a much greater em-
phasis on savings, both complusory,
in the form of taxes and voluntary,
and on external assistance. The
curtailment of deficit financing to
Rs. 550 crores has been done; no
doubt, by the planners with this in-
tention that this time, the infiationary
pressure should not go out of hand.

There is no doubt that if the 20 or
25 per cent rise in prices that has
taken place during the Second Plan
were to continue in the Third Plan,
the Third Plan could not possibly
succeed at any cost. I am glad that
the planners have taken all this into
consideration.

But I would like to know one thing.
They have suggested that a 5 per
cent rise in national income is anti-
cipated. Will that 5 per cent rise be
in real terms or will it be only a
money rise? That, of course, |is
dependent on how far inflation can
be checked. As the Prime Minister
said yesterday, we cannot and should
not try +to check that inflationary
trend altogether; that would be nei-
ther practicable nor is it really desi-
rable in an expanding economy.

Nevertheless, certain checks are
necessary. The question of holding
the price-line is the question that
is being discussed at all levels, not
only among Governmental circles but
amongst the other people to a very
great extent today. How is the price-
line to be held? When I look into
the Plan Outlay, I find that it is dis-
appointing because there is no clear-
cut or precise method suggested.
The Prime Minister said yesterday
that if necessary selective controls
would have to be enforced. No
doubt, if necessary, certain things
would have to be done or not done.
But, surely, we can expect, if not in
the Plan Outline at least by the time
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the final Plan emerges, that there
will be a clear-cut process or method
suggested through which we can at
Jeast see that the prices of essential
commodities such as foodgrains and
textiles do not go sky-rocketing.

It is no use telling this House or
this country that because we cannot
succeed from an administrative point
of view, therefore, we cannot think
of controls. That is an admission of
failure which might have been justi-
fied during the First Plan period
when we had just emerged into inde-
pendence and first learn to adminis-
ter ourselves. But, surely by the
Third Plan period, we should have
got over those impediments to some
extent, and where necessary selec-
tive controls should come in; if State
trading becomes necessary in any
sphere, that should also come in.
Whether these are necessary or not
should not be left to ad hoc decisions
in the future, nor to the National
Development Council or its commi-
ttees to decide in the future; I do hope
that this will be a part and parcel
of the Third Plan as it finally emer-
ges.

In passing, I might just refer to
another very important factor which
has been mentioned in the Plan itself,
and which has also been referred to
by many previous speakers, and that
is the population increase which is
estimated at 2.14 per cent per annum.
Unless this can be checked to some
extent our Plans will become very
difficult to accomplish, if not altoge-
ther impossible. Now, there is a wel-
come is a move for an integrated sys-
tem of family planning along with
other health measures, insteaq of the
isolated clinics which were an;order of
the day in the past. I welcome this,
but we have to bear in mind that we
are facing a vicious circle here. It is
known through the experience of
other countries, and even through the
experience of our own country that
where better standards prevail or
where the standards of living are
raised, there will be an appreciable
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reduction in the size of the family.
We have to remember this always.
And whatsoever we may do in this

466

‘regard, this factor will be of para-

mount importance.

The Plan Outline has very rightly
highlighted some of the major defects
that have come to light as a result of
the experience in the past. The Prime
Minister has also referred to the
administrative defects and so have
the other speakers before me. I do
not want to go into any details in
regard to this matter of how to
improve the implementation machin-
ery. Many committees have been
formed to evaluate the work done,
and each of them—if you go through
their reports, you will find—has focus-
sed attention on this one point. We
are going in for certain decentralisa-
tion measures, which are all to the
good, but it will take some time before
they can really be successful. In
spite of all this, the present procedure
with its antiquated rules still remains
in some financial and even adminis-
trative departments. Synchronisation
of all factors and all resources at
the project level, which is so neces-
sary for a project to be successful
still does not obtain in a large num-
ber of departments. It would be
wrong to suggest, and it would be an
exaggeration to say that it does not
exist anywhere, but it does not really
exist at the field level where it should
exist. It is no use having co-ordinat-
ing committees where co-ordination
does not, in fact, take place. It is
no use having so many persons almost
dealing with the same subjects in
some areas in the country while other
wide areas remain uncovered. This
kind of duplication and multiplication
is almost a tragedy, when one thinks
of the entire country where many
areas have not yet been covered. Dur-
ing the working of the Second Plan,
these defects have come to light to
some extent, and I do hope that the
planners will place due emphasis on
the machinery through which the
Third Plan has to be implemented, in
greater measure than they have done
in the Second Plan.
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Ultimately, the yard-stick of
measurement of achievement can
neither be the amount of money nor
the resources spent, nor can it be in
statistical terms the number of pro-
jects that have been undertaken.
‘We have large numbers of projects
set up. But what is the quality con-
tent of these? What ultimately is the
wealth and welfare that they gene-
rate? It is on that, and that alone,
that our achievement can be judged.
That alone can be the generated
road—the amount of wealth and wel-
fare that is generated in the country
through the projects we set up and
the work that we do,

I want now to turn to something
which, I think, is of vital concern,
In the first place, there can be no
disagreement on one point that agri-
cultural self-sufficiency is needed in
this country and it must get first
priority. Also, no one will dispute
the fact, about which the Prime
Minister spoke, that heavy industry is
necessary in order that we can be
self-sufficient in building our indus-
tries in the future. But with all this,
there is one point which I should like
to bring before this House. On page
7 of the Draft Outline is stated:

“At the base of this entire
effort are the various programmes
of development for building up
the country’s human resources,
specially education and health,
and programmes for raising the
levels of skills and technical and

scientific knowledge and for
scientific and technological
research”.

This is very good; I entirely agree
with it. But when one reads right
through the Plan Outline, one can-
not help feeling extremely disappoint-
ed. What is more fundamental, what
human resource is more fundamental
than the child? We talk of perspec-
tive planning and of objective plan-
ning. Unless the child who has got
to man our industry and our agrieul-
ture gets the right qualitative train-
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ing and health conditions, how can
we possibly prosper? We are now
starting on the Third Plan of develop-
ment. Is the only step forward going
to be compulsory and free education
to the age group 6-11? Even there,
there is no particular stress laid on
the quality content of that education.
Is it going to be in statistical terms
again, that we shall have large num-
bers of schools? If that is not to be,
there should have been greater
emphasis on quality.

1 know it may be pointed out to
me that it has been mentioned that
24 per cent of the schools are going
to be basic schools by the end of the
Plan and that all new training will
be of the basic type. But even the
basic type differs from State to State.
Apart from that, it certainly does
not impart quality education for even
this age group. Then again, what
kind of education can you give to a
child that is halffed. Malnutrition is
so heavy in this country that the
surveys that have been made
show that the main cause of
ill-health in this country is malnutri-
tion.

Yesterday the Leader of the House
mentioned that we have become a
healthier race. That is true because
our death rate has gone down. That
is a very good thing. But of even
greater consequence from the eugenic
point of view is the quality of the
race we are going to build. What
quality of race can bring into fruition
all these plans of development that
we speak of? Children between the
nge group 1-5 and the age group 6-11
does not even have health services.
They do not even have a proper mid-
day meal in their schools., Because
the sum required for providing this
would run into perhaps Rs. 100 crores
or Rs. 150 crores, is that an argument
to stave this off for another Plan?
1s this perspective planning of the
right type when the child is not built
up to be the man who has to carry
out all these activities in the future?

With all humility, I would ask the
planners to focus their attention
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before the Plan is finalised on this
very important, perhaps the most
important, aspect of all our planning.
Who are to be the beneficiaries of all
our plans? There also there should
be a system of prjorities. Lip-service
is done all the time to the fact that
the child is the father of the man, the
child is the future citizen and so must
be given the first priority. Yet in
the Plan Outline, it is very disappoint-
ing to find what has been stated. The
planners have said that co-ordinated
projects for welfare of children on
a pilot basis should be introduced.
Pilot projects have been started for
children by voluntary organisations,
by pioneers in this country for many
years, for the last hundred years in
some places. This is not the time for
pilot project. So far as the welfare
of the child is concerned, this is the
time to put through widespread qua-
lity-content projects through which
the children ban have that education
and those healthy conditions which
are requisite to their becoming men
and women who are the builders of
this country, All our plans will go
to seced unless this at least is done.

Then I turn to a subject which
perhaps the planners have recognised
from the First Plan onwards, and in
this Plan also, that the way to go
ahead is to get public co-operation.
Here I would mention that this is also
linked up with what I have just now
stated. What are the plans in which
public enthusiasm will be widespread?
If you go round the rural countryside
and ask people what would be the
plans they want first after agriculture
and irrigation, they will say they
want plans for the health and educa-
tion of their children. If we give to
this the priority it deserves, I dare-
say we shall be able to capture the
imagination of the people to a far
greater extent than we have done in
the past.

Apart from this. I would like to
say something about public co-opera-
tion. There is a National Advisory
Committee. 1 want also to mention
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that the Study Team on social wel-
fare went very deeply into this ques-
tion, as have other teams. I would
like to say that any associations or
organisations centrally set up and
centrally sponsored have no roots and
to spend money for that purpose will
not be money well spent. Public co-
operation is a vague thing and can
never bring about results in this way.
I think it is almost an admission of
failure—I hope the Minister will not
mind my saying so—that we count
upon public co-operation by providing
an extra Rs. 10 crores in the budget.
If you want to have people’s enthu-
siasm, it will be there, if they feel
that the plan is there. We talk about
a people’s plan. Certainly we are
making some advance towards it. I
do not deny it. But is it really a
people’s plan in the sense that the
people down in the rural areas or in
the slums of the cities subscribe to?
Are these the priorities that they
would have given in all aspects? Of
course, some aspects may be there.
But should we not take a little more
into consideration what the people
actually feel, fire that enthusiasm
among them and make them feel that
this is the people’s plan? If the Third
Plan can succeed in doing so, I think
this cautious approach need not be
there. I think that the terrible cuts
that have been imposed on almost
every State Government in regard
to its nation-building activities can
be restored. Over and above the
amount allocated in financial resources
for this Plan, more than money will
be forthcoming if we can capture the
imagination of the people for whom
this Plan is intended.

I think that it is possible to do so.
I think this Third Five Year Plan
Outline is far more realistic than
what our past Plans were. And, I
think that with a little change, a
little modification., when the final
Plan emerges, we can have something
on which the people will come round
and make it their own and work it
out so that from the Third to the
Fourth Plan we shall progress
smoothly and efficiently.
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"Shri H. N. Mukerjee (Calcutta-
Central): Mr. Speaker, Sir, we are
discussing the draft outline of the
Plan, and I wish to say at the very
outset that the country has a stake in
the Plan which is much greater than
the Government’s, and if the Minister
would believe me I would also say
that as far as we are concerned we
care for the Plan a lot more than our
detractors can ever imagine. Except
at our peril there can be no scaling
down of the rate of development
which has been modestly envisaged
in the Plan. I am sure that if we
really pull together on the basis of
rationally evolved policies and if we
have the spirit of what Shri Asoka
Mehta called, ‘“determination and
dedication” then, surely, we can in-
crease the size of this Plan which has
been sought to be whittled down by
some of my hon. friends in this House.

Sir, actually, when it is remembercd
that there has been a 20 per cent rise
in prices the size of the Third Plan
compared to the Second Plan is not
very much to write home about. As
a matter of fact, in the First and the
Second Plans there has happened al-
together an increase in the national
income at constant prices of about 42
per cent, the per capita income has
increased by about 20 per cent and
eonsumption per capita has increased
by about 16 per cent. This annual
increase of 2 per cent per capita
income and about 1‘6 per cent per
capita actual consumption is really
no great achievement so that we can
be too happy with the laurels that we
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have won already. And, actually we
have to remember that these average
figures of increase which has taken
place in the last two Plans are only
average and the beneficiaries of the
period which has just passed have
been mainly, according to an econo-
mist like Dr. B. R, Shenoy, “traders,
businessmen and industrialists, the
middle and upper sections of society,
their benefits being at the expense of
the fixed-income groups—the worker:
and the poor sections of the com-
munity.”

Therefore, the progress which has
happened so far is not really some-
thing on which we can plume our-
selves and that is why it is extremel)
important that we take special pote of
“the anti-socialistic shift of income"—
this is a phrase used by Dr. Shenoy
who is by no means a very particularly
go-ahead economist. But this anti-
socialistic shift of income is likely to
continue.

Yesterday, we were glad to notice
that the Prime Minister promised a
probe into this matter but I do hope
that something comes out of that
probe and the promise does not re-
main in mid-air as so many govern-
mental assurances have done so far.

I am sorry, I do not see the stal-
warts of the Swatantra Party in this
House at this present moment. Some-
times I have a feeling that Shri
Masani’s friends are still so powerful
and so influential in the economy of
our country and the socialism of the
Plan is so diluteq that I sometimes
wonder that the performance put up
by the Swatantra people, who are
tilting at the windmills of Congress
socialism, is a put-up show. That is a
suspicion that I sometimes get when
1 find that the Government is not at
all serious about its socialistic preten-
sions. I was quite interested to notice
how in Yojana, a Government publi-
cation, Dr. V. K. R. V. Rao has
written very pointedly about the
absence even for one single instance
of the world “socialism” from the
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draft outline of the Plan. Dr. Rao
seems to have made a special note of
this very significant omission of the
world “socialism”. He says. Of course,
the objectives of the Plan are good
enough but, may be, there has

-happened a sort of an ideological shift

that we are “going into battle without
a battle-cry.”

And he concluded his article, where
he rather regretfully pointed out the
absence of the word “socialism” from
the draft outline of the Plan, by
saying:

“We must add to the per capita
income figure the figure of a
national minimum wage.” Unless
that also happens at the same time
it would be very difficult to make
the people understand that this is
a Plan which they can really and
truly take to their hearts.”

In any case, I am prepared to concede
that if the substance of socialism is
sought to be achieved by the Plan it
is surely something to be happy about
and in so far as, specially, in the
direction of industrial development,
the development of basic industry, the
draft outline gives some indication of
progress we are happy to welcome it.
But I aver that acceptance of the
socialist implications and pre-supposi-
tions of the Plan have to be very
much more unequivocal on the part of
Government and when that is done we
shall be able to mobilise to the maxi-
mum degree the enthusiasm of the
people whose lack has been noticed
by my hon. friend, Shrimati Renuka
Ray who spoke a little while ago.
And, in that case we shall discover
that the Swantantra Party which re-
pudiates the Plan and all its basic
assumptions will have no room in the
caravan which will go ahead inspite
of the barking that can take place
from the quarters inhabited by the
vested interests in this country.

Yesterday, the Prime Minister in
his speech referred to the fact that
sometimes the pitch of the Plan is
sought to be queered by some people
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[Shri H. N. Mukerjee]

drawing the attention of the couniry
to local problems, local troubles and
local quarrels. We all regret that so
many times in the country the objec-
tive situation happens to be such thar
these local troubles and local tensions
get into the forefront, and they surely
do a certain amount of damage to the
potential of our country and the actual
development of our country. But the
fact is that there is tension and ten-
sion has got to be met. The fact is,
for example, that it needed a Central
Government Employees’ Strike really
and truly to high-light the questfon of
a price policy for the Government of
India. It is most unfortunate, but it
ic a fact that inspite of all the talk—
the Prime Minister also said some-
thing about price policy yesterday—it
does not appear as if Government has
anything like a policy in regard tn
this matter. The draft outline aimost
dismisses this matter of rise in prices
and tries to teach us some economic
lessons by saying that perhaps it is a
good thing and in a developing eco-
nomy there has to be a rise in prices.
We all read amout that in text-books
when we were students, but 1t is
better that the draft outline says
something more to make people under-
stand how the calamitious sky-
rocketting rise in prices have got to
be checked and what the Government
is going to do about it. On the con-
trary, what we find is a very delect-
able spectacle of the National Deve-
lopment Council piously arguing for
State Trading and the Food and Agri-
culture Minister, Shri Patil, actively
working against it which showg that
a«< far as the price poiicy is concerned,
Government has no mind at all; it
has not applied its mind to the ques-
tion at all. It is merely taking shelter
behind a lot of mumbo-jumbo, a lot
of sentimental effusion, from time to
time, calling upon the people to
mobilise for the sake of the Plan, but
in actual fact, in regard to the price
policy, no thought has ben given, and
that is why my hon. friend Shrimati
Renuka Ray pointed out that some-
thing very tangible has got to be
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done before this draft outline is sent
to the country in the shape of no
longer a draft but of a finished article.

I say that if people are hungry and
unemployed, and if they find no link
betwen themselves and their Govern-
ment, then naturally from time to
time situations arise when they can-
not embark actively on the great
adventure that a national Plan should
be. But the tension is there; and the
tension has got to be taken note of
and fought and the Government can
surely try to do it. I do not see the
bonafides of the Government in this
regard. Let Government come for-
ward really and truely to mobilise the
enthusiasm of the country and they
can do so only on the basis of certain
things which are tangible which can
be understood, by the people. If we
just try to recall the slight improve-
ment in the standard of our national
income and that sort of thing, if we
compliment ourselves and flatter
ourselves on the achievements, then
we shall be making a very bad
mistake.

It has already been pointed out
how the Plan might founder. We all
wish the Plan to succeed in spite of
its limitations, but the Plan might
founder on the rocks of agricultural
production which is one of our weak-
est aspects of work, and the resources
for the implementation of the Plan.
These two are the problems. In
regard to agricultural production,
yesterday a great deal has been said
particularly by my hon. friend Shri
A. K. Gopalan, but it has to be remem-
bered that this matter of agricultural
production has been neglected much
too long and all kinds of confusing
statements have been made which at
least I cannot straighten out. I can-
not for the life of me understand, for
example, why there does not happen
to be any concrete liaison between the
working of the food and Agriculture
Ministry and the Ministry of Commu-
nity Development. We read in the
papers about nearly half the country
having already been covered by the
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Community Development Projects and
the national extension blocks. But
neither in regard to the increase in the
production of food nor in regard to the
increase in the number of schools and
the provision for the education of our
children have.the assets of the Com-
munity Development Ministry properly
been brought into the picture.

We are all happy about whatever is
some times paraded to have been done.
We are all happy about the Panchayat
Raj concept which has come into the
picture and the self-respect of our
people which has been roused. There
is no doubt about it. But we want
some tangible realisation of the fact
of the self-respect being tacked on, so
to speak, to the ideals of the Plan.
That is not being done.

We notice also a kind of continuing
and happy dependence upon foreign
imports for the sake of satisfying the
hunger of our people. Only the other
day, we read that the United Nations
reported that out of 40 countries which
had supplied statistics, India was the
worst fed of all and her condition was
even worse than it was in 1937-38.
That was what the United Nations re-
ported. We know this: our hunger is
such that it cannot be satisfied unless
we bring food from outside, but there
must be an end to this kind of thing.
I cannot understand the gloating which
takes place over the food which is
coming from America. I am glad it is
coming, because for the time being we
are in trouble. But I cannot under-
stand the gloating over it and I do
want to say that this question of PL
480 has got to be tackled very serious-
ly. Let us not think that merely
because it is PL 480 transaction, every-
thing is lovely in the garden. It is
not: it is not so in the least. As a
result of this PL 480 transaction, tens
of crores of rupees accrue every
year to the United States Government
as their portion of the PL 480 counter-
part funds which is reserved for use
by the United States for its own pur-
poses in this country. It is dangerous:
the infiltration by a country which
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has unashamedly declared its intention
of dominating the whole world in a
variety of ways. The infiltration by
that country not only physically but
also into our economy, into our univer-
sities, into our administration, which
is taking place because of the PL 480
mechanism is something against which
we have to be very careful.

I wish, in view of the lack of time,
to turn to the question of resources.
I am particularly disconcerted by the
fact that a gap in our resources, to be
met by external assistance, in the Plan
is to the extent of something
like Rs. 3,200 crores. This kind of
dependence upon foreign assistance
for the sake of our Plan is something
which we should avoid if we possibly
can, and there, I say that not much
thought has properly been given to
this matter; except for the aid which
we get from socialist countries, the
interest in regard to this foreign as-
sistence is very high and the return on
equity investment on foreign capital
which is now being welcomed by and
all and sundry in the Government
is higher still. The other day, when
there was a very innocuous resolution
asking for the proper implementation
of the industrial policy of 1956, Shri
Manubhai Shah went out of his way,
to my way of thinking, when he said
that he was welcoming private capi-
talists in this country and abroad to
come and do whatever they can do for
the economy of this country. This
sort of welcome, open, loud-voiced
welcome is given to foreign capital
But we never know that the return
on equity investment is higher than
the interest 4 to 7 per cent, which is
charged by the capitalist agencies in
the international sphere which are
supposedly assisting us in regard to
this Plan. There are differences as
far as Socialist aid is concerned and
it is good to remember that it is lar-
gely on the basis of aid, friendly fra-
ternal aid, from the Socialist countries
that we are now being able to tackle
the question of machine-building
industry, and that kind of heavy
industry which alone is the founda-
tion of a sound, independent economy
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whose importance has been stressed
by the Prime Minister every time he
opens his mouth in regard to this
subject. That kind of heavy industry
has been really assisted by the aid
which we have got from the Socialist
countries, while the assistance which
we get from other sources, except for
minute instances here and there, does
not really touch the basic aspect of the
matter.

I do not have much time to refer to
it but I was very glad to notice that
a member of the Planning Commis-
sion, a former Member of this House,
Shri T. N. Singh, has written in this
Yojana to which I made a reference
a little while ago, asking for a new
Swadeshism in this country, I am
sure what he meant was that the
dependence, the loudly advertised and
happy dependence on foreign assist-
ance to the extent of nearly Rs. 3,200
crores in the course of the Flan, this
happy dependence, must be put an end
to, and there must be a new Swade-
shism, and that we should try as
much as possible to get out of all the
possible clutches of those people
whose background we know very well.

The menace of India Limited at one
time used to be placarded all over the
press, our patriotic press, but now we
are inviting and welcoming foreign
equity capital even for purposes of
private investment and we are allow-
ing the private sector of this country
to get hold of foreign exchange by
hook and by crook, to impinge, so to
speak, on the total availability of our
foreign exchange and to turn off pro-
duction for purposes which bring pro-
fit to them in a maximum fashion and
divert the strem of productivity which
is the objective of the Plan. We are
assisting the private sector in alliance
with the foreign capitalists to get
loans, to secure foreign exchange, and
by all kinds of devious means to find
out better avenues for improvement
of their interests. Swadeshism is very
necesgary and we should try to stand
on our feet as much as is possible,
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In trying to stand on our feet,
nturally the question would be asked,
“Where do you get our resources?”
I know it is a difficult question. I
know that nobody here can answer it
off-hand.

13.19 hrs.
[SHrR1 HEpa in the Chair]

I know it is very necessary to have
a long discussion on the basis of docu-
mented information. There are cer-
tain things which come to our mind
very spontaneously almost I should
say. I do not know why Government
should not go shead after having
nationalalised life insurance. 1 du not
see why there is any reason, any the
slightest reason, for not nationalising
general insurance. Only the other
day, two companies, Ruby and some
other company, were shown, in answer
to a question in this House, to have
behaved in a most shabby fashion,
most disgraceful fashion. Generai in-
surance can be nationalised here and
now. But the question of the Palai
Central Bank and the Lakshmi Bank
and so many other things come up
#rom time to time, and we know very
well that banks, especially those banks
which have something to do with our
foreign trade, can easily—all of them—
be taken over by Government as soon
as ever that 1s possible. We have got
our mines. Perhaps steps can be taken
here and now to take over these mines
as soon as ever that is possible.

I know that the private sector has
always been saying that the public
sector has not been showing up very
well and it is behaving rather meffi-
ciently. I know that we occasionally
have criticised the working of the
public sector., But after all, the pub-
lic sector has the redeeming virtue of
being always open to tne criticism
of the country, criticism by Parlia-
ment, investigations by committees
of Parliament and that sort of mecha-
nism, while the private sector has a
merrily independent existence alto-
gether. Whatever we say, Chittaran-
jan, about which in regard to its trade
union policy I once had a good deal
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of conflict so to speak with Shri Lal
Bahadur Shastri when he was Rail-
way Minister, has behaved a hundred
times better than TELCO.

There is no comparison between
the private sector industry and the
public sector industry, specially when
you keep in mind the interests of the
country at large. Therefore, we can
expand the public sector a great deal
and we can get a lot of money also
for the sake of implementing the Plan.

We find there is this question of in-
come-tax arrears—quite apart from
the evasion which takes place, which
may be about Rs. 100 crores or more
__which is terrible. I do not under-
stand why when we are discussing
the Plan and the resources for it, we
do not get answers from Government
in regard to such questions as this.
Income-tax arrears were declared to
have been Rs. 28732 crores and then
a few months later, a new expression
‘effective arrears’ was introduced by
the Finance Minister and the figure
came down to Rs. 174-73 crores. In-
effective arrears take up more than
Rs. 100 crores.

If we go into all these matters,
surely, without laying further burdens
on our people, which has been hinted
at by the draft outline, we can do a
great deal.

I shall mention only one other mat-
ter and that is, the Prime Minister
naturally and rightly emphasised the
question of education. But I was told
in the education panel of the Planning
Commission—Dr. Khosla told us there
—that the target of compulsory and
universal free education for the age-
group 6 to 11, which was to have
been completed by 1966, will not be
reached. This matter was also men-
tioned by Shrimati Renuka Ray.
Therefore, I feel if education is neg-
lected in this manner, surely we are
not proceeding in regard to planning
in the proper fashion.

In conclusion, I would like to say,
in 1956, when the second Plan was
being discussed we had a great deal
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of opportunity for Members of Parlia-
ment to find out facts and to give
their ideas. I remember having asked
the Prime Minister many times in this
House as to whether comparable op-
portunities would be given to Mem-
bers of Parliament before the third
Five Year Plan is prepared. Before
the draft outline of the third Plan
has been prepared, an all-party com-
mittee of Parliament has functioned
in some kind of a mysterious way. But
as far as I know, it was a fake. As
far as all-party participation is con-
cerned, it has been a complete zero.

I wish to appeal to the Speaker of
this House at least, if the Prime
Minister will not listen to us, that he
might ask for all the documents in
regard to the draft outline to be placed
before Members of Parliament. He
might ask that as in 1956, committees
of the whole House might sit from
day to day with officers and the Minis-
ters and they can talk informally, but
very effectively participating in the
work of fashioning the Plan. I do
hope that this suggestion which I am
making in all seriousness and not in a
spirit of captiousness will be consi-
dered. I want that there should be
co-operation from all sides in order
that the Plan may be strengthened,
in order that its negative features
might as far as possible be eliminated.
I want that co-operation to take place,
but in the meantime, I am very sorry
that the socialistic character of the
Plan, which was expected by the
country, has been diluted and water-
ed down. I am very sorry that the
private sector, in spite of certain hard
words which the Prime Minister uses
about Shri Masani and his friends, in
spite of all that, is getting all the con-
crete advantage which it can possibly
hope for, in the context of a country
which is trying to rebuild its future in
a way which is very different from
that which is in the ken of the Swat-
antra Party.

off AR (ATTAYR) : WA
afqt #Eed, TG ¥ S FA @RI
& fag gaee v £ 1 I
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W §g wewm At ¥ 1 g afk
FEAEEAT FY A0 AL, A A AN F
g7 & oAt ® FTR qEE A g W
o § 5 gl o ¥ oft ga |
AEH T | EY W F oA
¥ agT @ fesd wwg w0
Y ora Fr s foE o §, saw
T WaeT ¥ I WA g feawd

Farg wE § | wE AT & —
“Over the past decade, through
the Five Year Plans, India has
endeavoured to harness natural
resources and the energies of the
people to the tasks of mnational
development. From the beginning,
it has been stressed that the
objective of planned development
is not only to increase production
and attain higher levels of living,
but also to secure a social and
economic order based on the
values of freedom and democracy
in which “justice, social, economic
and political, shall inform all the
institutions of the national life”.

7 g1 feasd 17 go W gw oM
F FTH @ R WY A
AR F @A ag g R o feewd
TR 9rAN 4% WrEw $ax wm
o, § 97 T T WA | 3w
F F INT fFA A, 4@ gD
fafrsy R g #1 aga @i
¥ e & 1 S fF g wmm
7R § W v a@man, g @ @
THF st oA W o

ﬁqfw*"rém"rmt%éﬁﬁﬁm
¥ gaR wrtﬁrzsr‘ #Fr feit fea s=fx

@meatﬁa’rﬁﬁ&ﬁmﬁrﬁ
g & T & fT w wew g
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g | ww ag & 5 owr 3moER
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@ 9 fF wride dwT @ W ¥
R ofeww G § gw AW
T FW A G § T -
T ¥ TEq A § 1 ofew deex
¥ oY gHTT FTHT FTH Y W@T /N
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qafafes deq #% TS ;T
vewm Qo §), | T gFw &
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| ¥ Aol w@wd o,
whgga & @ &)
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YT owAeE e & fF oa® @@
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' g iR T SeEw

™
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g fF oM W A e,
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39 A9 ) 3 g F fem ¢
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70 A 7% § e @ frdres § o
GTET FT FE IeAe TGN | & qHA qHAT
g v ga wifas  gafmior & g v
® § Wrogad @ @ e § g
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q fasar 3, a9 I9F JqH IHI-
forgar 1 swagR gar & 1 WA
foq oM F @ JAAT FT R
AT & I W F gEiE w)
FeER d§ g T s o
sMaT ¥ Ag faEwm S afew
g fF ogw 2w & fyg mma N
AT FT qqA FL G § I a
F fawmm ¥ fau SawmEr gFm
AT FT THS a4, W HiAe
IAET, FEER F fAuEw F@n
HR WG &9 ¥ JAaT 7 qgam
T FAT, T o™ 9x fmiw @
T AET FTOAET gET | T
T 9T faie FRar @ A g
F FFT AT AR T gwmar g 5
AL AT @1 FE@itEs &9 OF
A FT TGAW I FA FT TS
fear stram 1 3w gzq ¥ A faaw
F oI WY W of@ad a1 af@sd
HEAF ghl, 37 &1 FEifaa &0
Eicoig

‘Shri C. D. Pande: Nine or ten years
ago when the idea of planning was
mooted, and it was discussed in public
and also in Parliament, there were
many who had grave doubts about the
possibility of success of such Plans.
It will be recalled that at that time
the Plan in the public sector was
estimated to cost only Rs. 2,000 crores.
Rs. 2,000 crores were supposed to be
such a big amount that people thought
that it was a fantastic Plan; and it
required great courage at that time
to think in terms of Rs. 2,000 crores
in the very first instance. Five years
were given for the achievement of the
targets, and within five years, those
targets were achieved.

Acharya Kripalani
More than achieved.

(Sitamarhi):

Shri C. D. Pande: Yes, Nobody
«<an doubt that the targets were

366(AIR)LSD.—86.
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achieved. The result was that we
were encouraged to embark on a big-
ger Plan, costing in all, in both the
private and the public sectors, about
Rs. 6.600 crores. So, from Rs. 3,300
crores in both the sectors in the First
Plan, we increased the outlay in the
Second Plan to Rs. 6,600 crores. We
are happy to see that within the last
nine years, substantial results have
been achieved. There is a tendency
to decry that nothing has been done.
Of course, people may have grievances
on other scores; people may have
grievances about administrative ineffi-
ciency, but to say that nothing has
been realised or achieved is rather
closing our eyes to the realities. Shri
P. K. Deo had said that both the
Plans had been failures. I think it is
too much to say that both the Plans
have been failures. The success™ of
the Plans can be seen from the fact
that, measured in terms of per capita
income, there is a rise of about 22 per
cent. People may ask what difference
it has made in our economy. I would
point out that our per capita income
was very small; it was so small that
even amongst the poorest countries in
the world, we stood nowhere; we were
at the bottom of the whole list of
nations inthe world. The per capita
income was Rs. 242 in 1951; today, it
stands at Rs. 293. The Third Plan
aims at raising it by 25 per cent
during the next five years; this means
that it will be nearly Rs. 366 in five
years. By itself, Rs. 366 is not a great
thing. Burma, Ceylon, Ghana, Egypt
etc. have got almost double the
amount of per capita income. But, in
a country where the population is in-
creasing at a tremendous speed, and
which has stood so low in this regard
in the list of nations, even to have
achieved this much is a great thing.

Shri Braj Raj Singh: Why great?
Very great.

Shri C. D. Pande: It is really very
great. For, what is our capacity, after
all? Our agriculture was mainly of
the preventive type; it took us about
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eight years to raise our production
from 51 million tons to 73 million tons.
Our industrial production, as a result
of the two Plans has come up to a
certain level; people in other parts
of the world who have got experience
of running industries, and who have
built industries in the course of cen-
turies have started saying that India
is growing into an industrial Power,
and her industries are having a sound
base. Nobody can deny that those who
were scoffers and who used to ridicule
our aim and the size of the Plans
are now anxious that the Plan of India
should be made a success, and they
are going to contribute money and
help us as far as possible. Is that not
enough testimony to say that our
Plans are on a scund basis?

People may ask: After all, what is
the achievement that you have made?
The achievement is not visible in the
countryside. Of course, that also is
a question of doubt because there is
some prosperity in the villages.

Shri Braj Raj Singh: Prosperity?

Shri C. D. Pande: Yes. Have you
not seen the village people also pur-
chasing the things of life? Buildings
are also being constructed in different
parts of the country. There is deci-
dedly an improvement. Of course,
people may say that the improvement
is not up to their satisfaction. But I
am not very much concerned with
this aspect. I am only concerned
with the aspect of what has been
aimed at and what has been achieved.

To my mind, the Third Plan is not
an ambitious Plan. It is ambitious in
the sense that our resources are very
limited, but it is not ambitious in the
sense that even after achieving the tar-
gets, we shall still be very low in the
scale of life. Therefore, I would
rather plead that the Plan should be
a bigger Plan, but with the same
amount of hardship.

I shall point out how with the re-
sources at our disposal, we can imple-
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ment a bigger Plan. Now, there are
certain items on which we count, to
build our resowces for the Third
Plan. In the Second Plan, we expected
a net revenue from the railways
to the extent of Rs. 150 crores.
Even in the Third Plan, we are ex-
pecting the same amount. If after
spending Rs. 1200 crores within the
last 8 or 9 years the railway’s revenue
contribution does not increase to any
considerable extent and remains sta-
tionary at Rs. 150 crores, and will
remain so for the coming five years,
1 think the money has not been pro-
ductively used. The claim of the rail-
ways is that they are operating only
in those parts of the country where
they are utilised for productive pur-
poses or industrial purposes. If that
is so, the railways with a Rs. 1,200
crore outlay, should increase their
contribution to the general exchequer.

In the Second Plan, the public loam
expectation was to the tune of Rs. 1,000
crores. That was realised. In the
Third Plan, we have put our target of
prublic loans at Rs. 1050 crores. That
means Government expect to realise
that amount because they realised the
target of Rs. 1000 crores between 1957
and 1961.

Shri Braj Raj Singh: It is only
Rs. 850 crores.

Acharya Kripalani: Figures do not
matter. They can be manipulated.

Shri C. D. Pande: My point is that
we can expect Rs. 200 crores more
from public loans because there is a
tremendous rush for investment. Even
when a small company is floated and
capital is called for to the tune of
Rs 2 crores, people are subscribing
Rs. 11 crore: and so on. It is a pro-
blem for the entrepreneurs to return
the excess money because they cannot
keep it. Then again, take the prize
bonds scheme. We did not expect
that people would invest Rs. 12 crores.
But it has happened. So it is possible:
to realise a considerably bigger sum.
from public loans..
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As regards small savings, I do not
expect much, because after straining
‘00 much, we have realised Rs. 380
crores. We have put it up at Rs. 550
crores in, the Third Plan. I think it
is a reasonable estimate from small
savings.

My comp.aint is that the expectation
from the public sector enterprises is
too low. In the First Plan and the
Second Plan, our productive enter-
prises have taken almost Rs. 4000
crores. In the beginning of the Third
Plan, they will be fully in commis-
sion. Today you can say that the
stce] plants are still under construc-
tion and have not gone into full com-
mission., Bu{ by 1961, there will be
no such excuse available. If after in-
vesting Rs. 4,000 crores, we only ex-
pect Rs. 440 crores in five years, that
js, Rs. 88 crores a year, I think the
estimate of revenues from the pro-
ductive 1tems or enterprises is too
low. Ordinarily, one would expect at
least 10 per cent. profit on such enter-
prises. If our steel plants with a capi-
tal expendiiure of Rs. 600 crores do
not yield a net profit of Rs. 60 crores
a year afler gcing into full commis-
sion in 1961, I think there is some-
thing wrong. We have got a certain
standard of judging the private
sector and it should be our duty and
endeavour to prove that they are con-
ccaling income and that they are not
managing things well, and we in our
sector can do better. I have no doubt
that the public sector has got the capa-
city to do better. When I see the en-
tire gamut of the public enterprises,
there are two gleaming lights. One
is the Hinduslan Machine Tools fac-
tory at Bangalore and the other the
Hindustan Anti-biotics at Pimpri near
Poona. These two at least have given
the sssurance—I was a little sceptical
about it for g long time—that it is
possibie {0 get 10—15 per cent. return
on our productive enterprises, It is
emphasised that our investment in the
public secior chould, as far as possible,
be on productive enterprises.

Acharya Kripalani: With profit
motive.
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Shri C. D. Pande: No. It is profit
in the public sector. It is public
money and the entire community
gains by the profit. The profit is dis-
tributed to the entire community. So
I think it is justifiable. Dada having
known so much of political economy
will not doubt that.

I was referring to the productivity
side of our enterprises. There is no
doubt that the steel plants and ferti-
liser plants are productive invest-
ments. They create certain things
which create further wealth. But if
that produclive unit does not yield a
productive revenue as well, I think
to that extent we have failed. There-
fore, having spent almost Rs. 4000
crores on productive activities, pro-
ductive enterprises, it is legitimate for
the people to expect, at least a return
of Rs. 400 crores a year. That will
make Rs. 2,000 crores in five years.
1 can safely say that the provision of
Rs. 440 crores in five years, that is,
Rs. 88 crores a year, is too small, I
think it may have been done .purpose-
ly by the planners in the hope that
they will be able to keep a big gap.

Shri Asoka Mehta (Muzaffarpur):
They have stepped it up overnight
from Rs. 280 crores to Rs. 440 crores.

Shri C. D. Pande: Is it not justi-
fiable?

Shri Asoka Mehta: I do not say
whether it is justifiable or not. I am
only pointing out that it has been
stepped up overnight.

Shri C. D. Pande: It is not very
difficult to set up a steel plant. Any-
body who is given Rs. 600 crores can
have a steel plant. The real test of
efficiency and capacity lies in this,
that once you establish a steel plant,
it should give due returns as far as
interest or other charges are concern-
ed. If that is not satisfied, there will
be a charge levelled against the public
sector that they are not managing
trirgs well.
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Therefore, my point is that we have
pui up the figures of resources at a
very low pitch. They can be increased
by at leas: Rs. 330 crores—Rs. 200
crores from public loans and at least
Rs. 300 crores from the public enter-
prises. Thus, I think there is a possi-
bility of increasing the size of the
Plan,

Then there is the question of eco-
nomy. In this House we have been
impressing upon Government that
they are committed to a policy of
economy. But in actual practice, the
Government have never practised eco-
nomy. They have made a Plan of
Rs. 10,200 crores. May I ask the
planners and their representatives in
Government this question—is it not
possible to reduce that amount in at
least certain items by 6 per cent? If
a certain project costs Rs. 100 crores,
is it not possible to complete it with-
in Rs. 95 crores? If 5 per cent. is a
reasonable expectation of saving in
projects, is it not possible to have a
saving of Rs. 500 crores within five
years? I think this is a legitimate ex-
pectation of the people, that money
should be spent carefully and the
same results achieved with lesser ex-
penditure, because others can do the
same.

As far as other items of the Plan
are concerned, I have serious doubts.
The Plan should have been confined
te the big things like power, irriga-
tion, industries of all types, education,
medical facilities, transport and com-
munication. But in our catholicity to
apportion things tc everything possi-
ble under the sun, we have included
in the Plan every activity in the na-
tional sphere from Bharat Natyam to
the stecl plants. We have given some-
thing to everything. 1 think that is
a bad plan.

An Hon. Member: It is all round
development.

Shri C. D. Pande: Yes. But there
are better organisations, voluntary
organisations, who can do those
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things. After all, such activities were
done in thig country for the last 50—60
years when the State never spent
anything for those things. I am refer-
ring to such organisations as the
Sadhu Samaj, the Bharat Sevak Samaj
and others. What is the Bharat Sevak
Samaj? Unless you give it money,
it will not work. It is a Sevak Samaj,
but it must have a jeep, a telephone
and a peon to go about.

Shri Radha Raman (Chandni
Chowk): No money is provided for
that by Government.

Shri C. D, Pande: What is the cost
of Rs. 7 croves a year due to?

Shri Radha Raman: To carry.out
your Plan.

Shri Sinhasan Singh (Gorakhpur):
{ is a waste.

An Hon. Member: It is actually
Rs. 10 crores.

The Deputy Minister of Planning
(Shri S. N. Mishra): Rs. 10 crores on
what?

Shri C. D. Pande: On the Bharat
Sevak Samaj.

Shri S. N. Mishra: Not at all.

Shri C. D. Pande: I am referring
to the Bharat Sevak Samaj, the
Sadhu Samaj, the Social Welfare
Board and so on. There are many
such organisations.

There is a dramatic society; there is
the Kala Kendra. These are things
which are, of course, very necessary.
They should be propagated. There
should be culture in the widest sense.
There should be the study of Sans-
krit; there should be study of ancient
culture and indology. Of course ,in
the year to year Budgets you can
provide something here and there. But
to, provide huge sums of money in the
Plan does not seem to be a good sign
of planning. Of course, any develop-
ment is very desirable. It is a very
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nice phrase; but our planning should
concentrate on essential things, things
of nation building.

There are several organisations
which were doing work voluntarily
formerly; but now they-have begun
to be paid. Anyhow, a jeep is a con-
comitant for an honorary worker. The
telephone is absolutely necessary; a
furnished house is absolutely neces-
sary in Delhi so that our social wor-
kers ‘may go about.

Now, I will refer to other things,
the lack of any fundamental approach
to the question of unemployment. Of
course, there is a small paragraph of
2 sentences that this is a very impor-
tant question and it requires solution:
Of course, it is a big problem and, I
think, no scheme would solve it over-
night. But there is no concerted and
deliberate action to reduce the size of
the unemployment problem-—at least
of the educated classes. It is absolute-
ly necessary. If you neglect that it
will be a great peril to the country.

1 attach greater importance to
housing. All of us know how the
people are harassed for housing. All
manner of people rich and poor, com-
plain of not getting houses, not only
in Delhi but in every town or city.
We are told that we have spent
about Rs. 600 to Rs. 700 crores
for hous'ng in the Second Plan.
I say thisis a very minor effort
because everywhere the scarc'ty con-
tinues and it will increase as urbani-
sation goes further and further because
with the grea'er stress on industries
people have a tendency to come to
the towns as they find that the towns
have got the facilities and amenities
which the villages do not provide.

My suggestion is that there should
be a planned effort to bu'ld small nice
tidy towns of 30,000 to 40,000 people
spread al]l over the country, with elec-
tricity, with finely built roads, a hos-
pital, a nice college and a few schools
and nursery schools where children
can go. If you provide such things
within, say, 15 or 20 miles distance,
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there will come a time when people
will no: care to go to bigger cties
because bigger cities have got their
own problems too. They prefer to go
to cities because there are no such
facilities in the rura] areas. I would
submit that proper emphasis should
have been given to housing and the
solution of the unemployment prob-
lem. The resources should be well
accounted for and they should be
properly es'imated. Their est mate is
too low.

As far as resources are concerned,
the critics of the Plan say that there
are no resources and that the size of
the Plan is restricted to the size of
the resources. As far as the mone-
tary side of the resources is concerncd,
I say, even there, there is a possibility
of going ahead in this country where
we have resources in the real sense
of the word—where there is ample
land, where there is ample water pow-
er, where there is ample mineral
wealth and where there is abundance
of labour which is lying idle. These
are the resources and not the resources
of taxation—not the money that you
have got Rs. 1200 crores or Rs. 1300
crores. I have learnt during my earli-
er days in my study of economics that
land and labour are important and
that, in fact, capital comes only as a
by-product. Labour and land are the
real resources and not the resources
that you get by the amount of taxa-
tion that you receive.

Acharya
bra ns?

Kripalani: What about

Shri C. D. Pande: Therefore, re-
sources in the proper sense should be
tackled. There is ample scope for
having a bigger plan in the present
conditions. Of course, we have done
fairly well with the First Plan and
with the Second Plan. There is a
very bright chance for the Third Plan.
We have achieved which one would
not have thought of even in the wild-
est of imaginations. Even the Prime
Minister would not have been bold
enough to think in such big terms,
that there would be a time in this
countrv within ten years of the First
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Plan when we would be thinking of
a Rs. 10,000 crores plan. This
Rs. 10,000 Plan is not a joke; it is a
mat‘er of reality today. And a time
w.1ll come when we will have the
Fourth Plan—estimating that the price
would be held—to the extent of
Rs. 25,000 crores.

Shri Sampath (Namakkal): Mr.
Chairman, yesterday, when the Prime
Minister dwelt at length about the
Draft Third Five Year Plan, we were
left with a sort of disappointment that
he did not say anything about the
proposals contained in the Draft. He
almost exhausted the 70 precious
minutes in dealing with the sort of
approach and the hindrances to the
proper approach to the Plan. But, in
a way, it is heartening that he has
awakened to the fact that unless the
proper climaie and atmosphere is
created, the success of any Plan would
be doubtful.

But, he did not go into it fully as
we had expected of him. He was
much worried about our failure to
create the proper atmosphere by frit-
tering away our energies over petty
quarrels, over issues like language and
a number of other problems. It is
always very easy to call all these
things, sitting here, as petty and small-
minded. But, he should also have
gone into the fact how far people here
with power are responsible in creat-
ing that confusion.

Regarding the question of language
and the intensity of feeling against
the impos‘tion of Hindi on the people
of the South, there is a lot of confu-
sion created in this House as well as
in this part of the country. Although
I belong to a party about which a lot
of confusion is sought to be created,
rather deliberately, I as a Member of
this House, feel duty bound to tell
this House as well as Government how
and what the people of the South feel
about the various issues. It may not
be important for the Ministers sitting
here. But, there are certain ques-
tions which affect us mostly very
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badly—our pride, our life and every-
thing we regard in our life as valu-
able.

I wish to point out the fact that
even during British rule, the South
was much neglected. But what do we
find after 13 years of Independence?
It still cont nues to be neglected. This,
the people cannot bear in silence or
with calmness. They will agitate;
they have to agitate; and they have
to put their demands in a forceful
manner. When they put their de-
mands in a forcible manner, in a
manner which is audible to the people
sitting higher up in Delhi, then, you
cannot call it as parochial or provin-
cial or small-mindedness. The small-
mindedness which is reflected in the
policies made by the people here has
its echo in the various parts which
are affected by those policies. That
must be borne in mind. We
cannot plead ignorance about every-
thing and simply blame the people
who raise their voice of protest against
injustice meted out to them. In this
context I wish humbly to submit that
the South is in no way inferior 'n its
contribution to the glory of the Indian
sub-continent, if not superior to that
of the North and it cannot be treated
in this manner any longer. There is
a feeling of neglect in the minds of
the people of the South regarding the
Plan and other vital issues also.

Sir, the South was very jubilant
when Minister after Minister, both
from the Centre and from the State,
assured that the Third Plan would cer-
tainly provide for the development of
the Tuticorin and Mangalore Ports
into all weather ports. They are
shocked to find that the Third Plan
does not contain this scheme. This
assurance has won for the Congrass
Party one election and two bye-elec-
tions in Tuticorin. Our Minister for
Transport and Communications was
specially flown to Tamil Nad during
the hectic days of the bye-election
campaign to assure the people of Tuti-
corin that they would get an all wea-
ther port.
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Shri Mohammed Imam (Chital-
drug): They will revive the promise
at the next election.

Shri Sampath: As Mr. Mohammed
Imam says they would revive the pro-
m'se, but will not perhaps fulfil it,
because every time they had given the
promise, they had issued a mild threat
that if they did not vote for the Con-
gress they would not get it. This
sort of cheap political tacties should
not be confused with the Plan or the
progress of the country.

In regard to the nuclear power
plant we were led to believe both by
experts and Ministers that the Tamil
Nad would certainly have it. But now
we find that the area wh'ch has al-
ready one reactor is going to have it
also.

If we take the case of the Railways,
a grave injustice has been done to us
and is being continued to be done.
More than in any other item, in the
case of allocation of new railway lines
it is evident that the Centre did not
always proceed on the basis of estab-
lished needs but was inclined to be
swayed by local influences. In a very
influencial English daily, The Hindu of
the 30th March, the Special Corres-
pondent from New Delhi wrote an
article which created a very great
sensation in those parts. He has ex-
plained in that article with facts and
figures how the South is being neg-
lected. Even new lines which were
promised, which are badly needed and
which have very good financial justi-
fica‘ion were not given to the South,
while many lines in the northern
parts and other regions which had no
financial justification whatsoever were
taken. He charged the Centre with
an attitude of neglect for the South.
An offic’'al of the Railway Ministry
gave a rejoinder in the same paper on
the 20th of April. But in that he did
not refute any of the charges which
had been made in the paper. But one
fact was let out in the rejoinder. He
said that new lines are built in regi-
ons where large scale industrial deve-
lopments had been planned. But the
fact remains that excepting the Quilon-
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Ernakulam l'nk of Kerala during the
First Plan, no new railway line has
been taken up in the Second Plan in
the region served by the Southern
Railway and we find that there is no
proposal in the Third Plan for even =
single mile of railway line in the
South. Not only are we deprived of
any new lines, but the explanation
offered for non-inclus'on of new lines
in the South given by the author of
that article implies that even the in-
dustrial development of the area serv-
ed by the Southern Railway of ihe
four Southern States has not been of
such order as to necessitate the cons-
truction of a new line during
the three successive Plan periods.
But the men who have the privilege
of deciding the location of new big
industrial enterprises, when we ask
them why the South is being deprived
of big industries simply say: “you do
not have any transpori facilities.
“When we approach the Railway
Ministry that we should have some
transport facilities, give us some rail-
way lines, they say: ‘“you do not
have any industrial development pro-
gramme and you cannot have new
lines. So we do not have railway
lines because we do not have enough
industrial development; we do rot
have any industrial development, be-
cause we are not given any new rail-
way lines. This sort of attitude, I sub-
mit, is not becoming of the Ministry
headed by Mr. Jawaharlal Nehru
This is a very cheap market trick
adopted to cheat a gullible cus‘omer.
They say: you do not have railway
lines because there is no industrial
development scheme; there is no
scheme for industrial development
because there are no railway line
facilities.

How long are we to put up with
this sort of injustice? That is what
we want to ask. Then, Sir, I would
like to place before the House some
figures which speak for this situation.
Out of Rs. 156 crores and 16 lakhs
spent on new lines and electrification
during the Second Plan period, thf
share of the Southern Railway s
only Rs. 92 lakhs. That is two-third
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of one per cent of the to'al expendi-
ture. And in the Third Pian we find
that not even a sing:c mile has been
given. There are certain lines which
are inter-State lines. Take. for exam-
ple, the Chyamarajanagar-Satyaman-
galam line and the Salcm-Bangalore
line. That line is very highly impor-
tant for the development of industry
and the economic growth of Mysore
State as well as Tamil Nad. That has
been put in abeyance throughout the
two Plans and even in the Third
Plan. The Salem-Bangalore line
should at least get priority. Of the
total length of hundred miles of the
Salem-Bangalore line, 50 miles would
count for the restoration of the dis-
mantled lines during the war. That
was even promised to the people by
Mr. Lal Bahadur Shastri when he was
Railway Minister. But that was in
1954. The other Ministers have not
carried it out and I doubt very much
if even if he had continued in this
Ministry, he would have done it.
Sweet promises one after the other
come out when there is some political
exigency, but they are not carried
out. Then the people are quite legiti-
mate in finding fault with this Gov-
ernment and put forth their demand in
a forcible manner.

Again, I wish to point out that the
Food and Agriculture Minister pro
mised that every State will have a fer-
tiliser factory. I would like to add
that Andhra which is very famous for
food production should have a fertili-
ser factorv, but nobody disputes it.
But speedy steps are not being taken
to expedite the establishment of such
a feriliser factory. With regard to
other matters like the distribu-
tion of pig iron and other
raw materials for the already
existing small industries, we are put
to great hardships. From minor
things like this to major issues like
the language issue, the voice of the
South is ‘always ignored, because I
find after my brief experience in Delhi
that there is a sort of idea attitude
that, the people of the South are a
vace which are producing stenogra-
phers and their ambitions should stop
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there; they do not have any aspira-
tions; they do not want to live like
people here with double track broad.
gauge and double track metre guage
lines and all sorts of things.

But, Sir, it is high time that the
people here who are wielding such
enormous power should take note
of the intensity of the feeling chat
is mounting day by day in the South.
There must be an end to this repent-
ing of demands in the same manner.
We do not want to be in politics
simply to petition, we do not want
to be in mahazar politics. We hate
it like anything. We build up a
case, we persuade and we can give
petitions. But everything is sent to
the waste paper basket. Even Shri
C. Rajagopalachari who has had a
very good experience with these
people has come out to say that un-
less a demand is backed by an agi-
tation the penple here are so ‘thick
skinned that they would not take
notice of the demand. To get he
Tuticorin Port ino an all-weather
port, to get a fertiliser factory, to
get a steel plant one has to agitate
Where will this country go? What
will happen to the people if things
continue like this? More than that,
what will happen to the people in
the Governmant at  present? This
sort of attitude of neglect should be
put an end to and our legitimate de-
mands must he taken into account
and fulfilled.

In the end, Sir, I wish to sound a
note of warning that the people of
the South are fed up and they are
not going to {olerate this sort of
frozen indifference to their demands
and this sort of demineering inso-

lence in regard to the language
isete.
Shri Oza (Zalawad): Mr. Chair-

man, Sir, as we all know. the Third
Five Year Plan is in a way a cunti-
nuation of our Second [Five Year
Plan. Broadly speaking, there is
hardly any daparture, so far as the
policy is concerned, from the poiicy
that we have adopted in the Second
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Five Year Plan. There may be sowe
change in emphasis here and there
some change in details, and that is
why I said that broadly speaking
there is hardly any departure. And
I think it should be so, because
we have chosen to follow the beaten
track, the way in which under-deve-
loped countries in this world have
marched on to prosperity. That is
the track that we have tried to fol-
low in this country also, and I
think we should not try to change
the horses while we are almost in
the midstream. I hear in this House
some people still go on urging that
we should make a fundamental de-
parture from the policy that we have
adopted in the Second Five Year
Plan. I think it would be ruinous and
we would not be able to reap the
fruits of what we have already done
and what we propose to do.

What is that beaten track? As we
all know, it is the rapid industria-
lisation of the country. For his-ori-
cal reasons our industires did not
develop. Our erstwhile rulers were
not intcrested in seeing that we pro-
gressed industrially. Therefore, with
the advent of freedom we have
rightly put emphasis on the rapii
industrialisation of this country, and
for that purpose we have rightly
put the ut‘most emphasis on our
heavy industries because unless we
have got this foundation of heavy
industries I am afraid it would not
be possible for us to industrialise
our country as rapidly as we desire
to do.

Also, we want to change the occu-
pational pattern in this country. The
majority of our population relies on
agriculture for its sustenance. Th:s
is rather sad because, as you kaow,
there is a lo! of pressure on land.
If we want to divert our people
from agriculture we must open new
avenues of employment in industries
which is the secondary sector and
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social services which is the tertiary
sector. If you look at the occupa-
tional pattern of prosperous coun-
tries you will find that less and less
people rely on agriculture and a
larger percentage of the population
rely on the secondary and tertiary
sectors. That is what we have to do
and that is whnat the Second Five
Year Plan and the Third Five Year
Plan propose to do.

Having said :0—J will not enter in-
to all the details which are given im
the Third Five Year Plan, so many
hon. Members have adverted to them
and I do not think it is necessary for
me to go into ‘hose details—I would
say that we have adop'ed planning in
a democratic s‘ructure, that require:
generation of a lot of enthusiasm and
a sense of voluntary sacrifice. Unless
these two things are occurring in this
country it would not be possible to
carry out successfully our develop-
ment programme. We have tried to
carry out the Second Five Year Plan.
The Third Fiv> Year Plan is also
very ambitious. We would not be atle
to carry out our Plans unless we
enthuse the people and also create a
sense of pride in what sacrifices they
are asked to give and what has to be
done in respect of that.

I think the main question before us
today is, how i» successfully imple-
ment this Plan. As I said there is
hardly any new thing in the Third Five
Year Plan. Ii is as good as the sixth
or seventh year 2nd so on of the
Second Five Year Plan. There is
hardly anything new in it. Therefore,
it is time that we take stock of the
situation and finn out how we can
enthuse the people and crea‘e a sense
of sacrifice in them and with a smil-
ing face make them undergo all the
hardships tha! ius Plan envisages.

Tn doing so, we at once come to the
first and main aspect, and that is the
administration or the services. Caa
we say that we Lave been able ‘o
enthuse our services? The situation
today is that after freedom we have
not been able cither to control the
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services nor have we been able to
enthuse them. It is a very sad plight.
It is a hard fact on which we cannot
shut our eyes. It may be that there
are hundreds of young officers who
like patriots are discharging their
duties. I do not want to do any in-
justice to them. But, by and large,
broadly speaking, it is true that our
services are getting sullen, they are
getting indiffereni. In some cases
they are insubordinate also. It
is a fact. I think we should recogn..-
it immediately and we should take
steps to see “‘hai there is enthusiasm
in the services. We should also see
that we contrsl it. The other day it
was pointed o1t by my hon. friend
Shri Mathur that we must strike fear
in the services. 1 tumbly beg to dis-
agree from him. That is not the way
in democracy te take work from the
services. We should make them facl
that we mean business, that we can
appreciate good work and we can pu.
our foot on bad work.

Today what 5 the position? The
services feel that if they do not do
any work no»ody ic going to bother
them. They aico feel that even i?
they toil and put in hard work nobody
is going to appreciate it. This is the
very sad state of affairs. So I thirk
we should have this question examin-
ed fundamentally. What should we
do in order to see that the services
feel that whatever good work they
do, from the patwari to the highest
secretary in the Secretariat, it will
immediately be recognised, it will be
appreciated ont only by just a pat on
the back—of course, that is impor-
tant—but subsiantially? We must
also see that bad work wherever it
is found is immediately brought to
book.

Today, Sir, in the lower sectors of
services they are getting absolutely
indifferent and sullen because they
feel that nobody can touch them. The
rules of our Public Service Commis-
sion also require to be examined. We
should find ouir waether at the lower
Jevels, at the disirict levels and so on
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we can put ceilain committees, com-
mittees consisung of people amongst
whom those services have to dis-
charge their day to day work. Are
they not the real judges? At present
they do not come into the picture at
all. The members of the Public Ser-
vice Commission sitting far away in
the capital towns of States, how can
they have material enough to find out
which particular man is doing what
sort of job, wacllier he is sincere in nis
job, whether Le i~ putting industrious
work and all that* It is very difficuit
There are confidential records and
other things. We know how they aie
made. 'The guustion as to whether »
superior frowns at a particular man or
smiles at him n.ckes or mars his for-
tune. ‘That siiouid not be the casec.
The pecple among whom those gov-
ernment servart: work should als»
have an effecii’e voice to bet‘er their
chances. Only then I think they will
follow-up a better and correct line. I
think it is time because af:.erall this
administration and these administra-
tive services are going to play a very
vital and important role in the imple-
mentation of the Third Five Year
Plan, which is envisaging a very
heavy and huge burden on the com-
munity At that time, if we are
not going to improve the whole tenor
of the services, I think we will be
facing very bad times in due course
and our Plan may also be jeopardis-
ed. 1 therefore, request the Govern-
ment to take into serious considera-
tion this aspect. These strikes and
all the rest of it create temporary
emotions. I suggest that all parties
in this country, those who believe
in democracy, should sit down toge-
ther and find out the way in which
they can induce the services to do
their best and also to control them
whenever they find it necessary to
do so. Only then good work will
be forthcoming and inefficiency and
corruption will be at a discount.

Now, for such a huge Plan, we
have to find our resources. It has
been said that during the Third Plan,
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loans from the public, which are at
present Rs. 800 crores in the Second
Five Year Plan, will go up to Rs. 850
crores. It was said that the public
are showing a very good response to
our public loans. I think we should
not be under any illusion about public
loans. We know how they are subs-
cribed. It is mostly institutional
contribuiion and subscription by so
many banks and insurance companies
and statutory boards and all that.
That does not necessarily mean that
our public is so much enthusiastic
about public loans; that loans are
being subscribed within a very short
time, within the period prescribed
for their closure. I think we should
not be over optimistic about them.

Then there is the question of
small savings. In the Second Five
Year Plan we have put in Rs. 500
crores as the amount which will be
collected through small savings. We
are short of Rs. 120 crores now. Only
Rs. 380 crores have been forthcoming.
During the third Plan, we have put
this figure at Rs. 550 crores. I think
in a way they are modest, because,
during the Second Plan, they had put
the figure at Rs. 500 crores, but by
experience and the lessons they have
learnt, they have put it at Rs. 550
crores only for the Third Plan. It is
modest in a way, and it is a sort of
guess work. But ultimately, I am
afraid that unless a proper climate is
created, even this Rs. 550 crores
would be very difficult to collect.

Then there is additional taxation.
It was Rs. 1,000 crores in the Second
Plan, which we were called upon to
fulfil. But we know that the people
are groaning under both direct and
indirect taxation. So far as direct
taxation is concerned, we have
thrown our net very wide, an even the
low income group which is earning,
under the present cost of living index,
hardly Rs. 3,000 per annum, has been
roped in. It may be all right, because
in a poor country there is no other
way, but it is a fact that even a
small man is taxed not only by the
Centre but also by the States and
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the local bodies. We know indirect
taxation is also heavy but that is alsc
necessary because in an under-deve-
loped country, unless you resort to
indirect taxation, I do not think it
will be possible for us to raise all the
resources. That was what was done
even by Russia. Marxist philosophy
is against indirect taxation. It is con-
sidered to be a regressive taxation.
But whatever may be the theory,
they had to go in for indirect taxation
because direct taxation did not yield
much income in order that the deve-
lopment activities may be undertaken.
They had to resort to indirect taxa-
tion and they taxed everythings, right
from bread to all the other necessi-
ties of life.

14.52 hrs.

[SHRI JAGANATHA Rao in the Chair].

In the same way, we have also per-
force to resort to indirect taxation.
There is no other way out for us if
we want to get the resources. But
what I am saying is, when we are
going to ask the people to bear all
this burden and rightly so—I have .0
quarrel about it, and we must ask
them io bear the burden if we wan:
to march forward—we shall have alsi
to create a climate in which the pec-
ple can come forward and see thar
they are undergoing all the hardship
for taking the country a siep ahead.
For that an atmosphere shall have to
be created, and I think we shall have
to think about it also. In ‘hat re-
gard, we should see that people all
round do not feel that even a naya
paisa is not wasted either because of
inefficiency or corruption. When
people hear of some hoist chamber
going wrong, they are really shocked.
They feel that our hard-earned
money—Rs. 60 lakhs or Rs. 75 lakhs—
is going phut. What a big amount it
is? And it is lost due to whose in-
efficiency, and - why? People are
shocked about it. In the same way,
whenever they hear that something
wrong has happened because of which
some big damage has occurred in the
economy, they feel that all this is
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people’s money which they are pay-
ing through the nose, and rightly so
it was too. So, we must create a
climate in the country by which the
people may be assured that whatever
they give to the exchequer either by
direct or by indirect taxation is not
wasted and is going to be used; that
every naya paise is taken care of.
They must be in a position to feel
that their economic living, in spite of
the tax they pay and in spite of so
much money that is collected by Gov-
ernment from them, is taken care
of by the administration. This is
democracy. People are prepared to
give even greater sacrifices. It is
our experience that when we go to
them for volun:ary contribution for
a hospital or a dispensary or an
orphanage or a school, they give
smilingly. But when it comes to a
question of paying tax, they grudge
it because they do not feel as confi-
rdent abou: it as they feel about our
socialism. Therefore, we must create
an atmosphere in which people feel
that every naya paisa of theirs is
taken care of and that it is not wast-
ed either through corruption or in-
efficiency.

The third point is, we should also
create a sense among the peonls thst
all of us are sharing the stress and
strains of the economy. We have of
course got our legitimate right to ask
the people .0 suffer because unless
we suffer for the present we cannot
make cur future generations happy
and prosperous. Just as we suffered
for gaining political independence, in
the same way for getting economic
prosperity for this country, this gene-
ration might have to put up with
some hardship and difficutlies, and I
am sure it will put up with all these
difficuliies with a smilling face.
But we should assure them that those
who are particularly in power, the
leaders of all parties—we are sharing
their difficulties, that we are partici-
pating in their hardships that if they
eat humble bread, we aie also eating
the humble bread; that we are also
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living like them; that we are not

- different from them. So, urless we

create tha: atmosphere, 1 do not
think it will be possible to create
the resources which we envisage to-
day. So, the creating of this climate
is a sine qua mon for democracy and
democratic planning. Unless we de
it, unless we create the proper en-
thusiasm which is necessary for creai-
ing a climate in the democratic im-
plementation of such a huge Plan, I
am afraid the Plan will noi be ful-
filled.

Acharya Kripalani: Mr. Chairman,
I am glad that during this discussion,
par.y distinctions have disappeared
and we are living as a party-less
democracy as advocated by my
friend Shri Jayaprakash Narayan. I
have always spoken in this House as
a party-less man though I happen to
belong to a party. I would continue
to express my opinions as if I did not
belong to any party.

The draft outline of the Third Plan
shows that the Government are deter-
mined to industrialise this country on
the pattern of the West including
Communist Russia. They are going
to do this through centralised mecha-
nised  big  industries. Whatever
doubtful help is given to cottage and
village industries appears to be of a
temporary character. It is asked to
stand on its own legs. Today the
big industry of one country cannot
successfully compete with the big in-
dustry of another country. For ins-
tance, the big industry of America
cannot compete with the big indus-
try of, say, Japan, Germany and
Russia. Every country, therefore,
protects its own big industry and so
does India. In steel and cement,
prices are pooled, so that the less
efficient units may not go out of pro-
duction and these, I am sorry to say,
happen to be in the Government sec-
tor, which is wrongly called the pub-
lic sector. If big industry needs pro-
tection, what chance is there for cot-
tage industry, however modernised,
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to compete with big indastry? The
‘Government, if they are serious to
protect cottage industry for the bene-
fit of the millions, will have to find
ways and means to give it effective
protection. If their solicitude is
genuine, they will not, for instance,
give subsidy to the hand-pounding of
rice and to the village ghani and at
the same time licence rice and oil
mills to be opened in rural areas.

15 hrs.

In the second Five Year Plan, it
was laid down that so far as possible
additional consumer goods should be
produced through decentralised in-
dustry. This was not done in pursu-
ance of any philosophy o Gandhiji,
but because we wanted to diminish
unemployment. It was done for this
purpose. In the present Plan, the
problems of rising unemployment and
colossal under-employment do not
seem to cause anxiety to the plan-
ners. What is this unemployment?
1 submit that unemployment is the
Toot cause of our poverty. If the
Ppeople could bet gainful employment,
poverty would disappear, as it has
disappeared in other countries.

There are many ironical feature of
our planning, but none more so than
the tackling of the employment situa-
tion that is created in Plan after Plan.
According to the Planning Commis-
sion’s own figures, the back-log of
unemployment at the beginning of
the Second Plan was 53 millions.
The Planning Commission estimates
tha! the third Plan will start with a
back-log of unemployment greater by
‘2 millions at least. That is, there will
be a back-log of 7'3 millions. The
fourth Plan will begin with a back-
log of 8:3 millions. The Plans, as

they rely on labour-saving devices,

are never able to catch up with new
entrants in the labour market. The
result is, at the commencement of
each Plan, there is greater and greater
back-log of unemployment. Each
wave of planning leaves behind its
own debris of unemployment. We
mus: devise our Plans so that they
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catch up at least with the new
labour force that is created in five
years.

The fear that the Third Plan will
fare no better in this respect is
strengthened by what has been said
by the Commission itself. It gives us
a warning. It says:

“An increase in agricultural
production would lead to a reduc-
tion in under-employment rather
than to the creation of new jobs
in the rural areas.”

Further it says:

“The increase in industrial pro-
duction does not lead to a propor-
tionaie growth of opportunities of
employment because most of the
new processes used in large-scale
industries are based upon high
productivity techniques.” Mark
these words.

Instead of saying that they are based
upon low-employment techniques,
they—the planners—make themselves
respectable by saying that they are
based on high productivity techniques.
This is the trick the planners always
play.

The reality as regards unemploy-
ment and under-employment in the
rural sec.or is, we think far worse
than the Planning Commission’s spe-
culative estimates. In this connec-
tion, a remark in the report made un-
wittingly provides truly a terrible
indictment against the whole basis of
our Planning.

The report says:

“A section of the rural popula-
tion wiz, landless agricultural
labour, earn their living through
wages for work done for others,
and among them unemployment
is prevalent.”

The report is very modest. It
continues:

“The results of the first and
second agricultural labour inquiry
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indicate some worsening of their
position in terms of both availa-
bility of work and earnings.”

These are the words of the Planning
Commission itself. More or less the
same deterioration of conditions is
also observable among those who
have no economic holding.

What does it all amount? Does it
not amount to saying that under in-
dependence and under planning, the
conditions of those who constitute the
poorest as well as the most numerous
section of Indians, and who should
have our firs: claim to relief, has ac-
tually become worse than before in-
dependence?

Gandhiji said—it is a sin to quote
him here, but I cannot avoid it:

“I may tell you that the Con-
gress does not belong to any
partiCular group. I: belongs to
all; but the protection of the poor
peasantry which forms the bulk
of the population, must be its pri-
mary interest.”

Then, at the Second Round Table
Conference defining the purpose of
Swaraj Gandhiji said:

“It is complete freedom from
alien yoke in every sense of the
term and this is for the sake of
the dumb millions. Every inter-
est, therefore, that is hostile to
their interests must be revised or
must subside if it is not capable
of revision.”

How have we
words?

remembered  thesz

It is very clear that the Govern-
ment are determined to industrialise
the country on, what is called, the
Western pattern, That may be a
lJaudable object. Only it must be
clearly understood that we cannot
escape the price that the masses of
the people had to pay for such indus-
trialisation both in the capitalist and
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the Communist countries at least in
the formative period of their indus-
trialisation. In capitalist countries
the rich grew richer and the poor
became poorer. The condition of the
poor is described in vivid terms in
the books of Marx which led to Com-
munism. In the Communist countries
in addition to the loss of individual
freedom disparities in income have
been growing apace. Today in Russia
there is no comparison between the
wages of the labourer and the emolu-
ments of the politician, the bureau-
crat, the technician, the intellectual
and the artist. The differences are
greater than even in the capitalist
countries. A new class of the rich
is rising.

Let us, however, examine the Plan
on the basis of its own aim of indus-
trialisation. The Plan Outline is
beautifully vague in many vital
points. Most of the propositions iaid
down are stated in general terms.
Details have not been worked out.
Further, the planners have started
not with the idea of what is possibie
in terms of past experience and cur
resourcas in trained personnel and in
finances, but they have drawn the
Plan on the basis of what they
desire. They have decided to increase
national income by 5 per cent. per
annum. This is considered respect-
able because it is aimed at by other
countries in the West also. They have
then calculated the capital outlav
that will be necessary for that. Then
they have found out additional indus-
trial and agricuitural projects through
which this can be done This is a
queer way of framing a planned eco-
nomy. But even for this increase of
5 per cent the means that they pro-
pose to employ are not quiie clear.
The planners seem to have given
scant thought to the difficulties in the
way or the conditions of success.
They seam to nave learnt nothing
Irom past experience.

The first condition of the success of
a plan is a proper administrative set-
up, The present set-up we have
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inherited from the past. It was
designed for colonial administration.
Even so, it worked under the vigor-
ous, exacting and careful supervision
of the White masters. Its personnel
js habituated to lord over the people
and considers itself as a superior ciass
apart. Yet, this is our main instru-
ment for the reconstruction of the
country on socialist lines! 1t will te
doing injustice to this exalted class of
persons to accuse them of a belief in
the heresay of socialism. They are not
in tune with the objects of the plan-
ners nor the Government, much less
the people. Further, as a class they
have neither initiative nor drive.
They avoid taking responsibility.
Their efficiency is of a routine charac-
ter. Another efficiency that they pos-
sess is to write readable and very iine
reports. The country has little faith
in the integrity of many of them,
specially in the lower ranks. The
hon. Prime Minister and other Cong-
ressmen have often commentced upon
these facts but they think that some-
body else shall provide the remedy.
If we mean business the present
administration will have to be radi-
cally changed even as we had pro-
posed and threatened to do before
independence. By the mere transfer
cf power as by a magic wand a
bureaucracy trained under Imperial-
ism cannot be transformed into the
servants of the people and the instru-
ments of growth on socialistic basis.

The second difficulty in the way of
successful planning is the technical
personnel. Our steel plants even after
four years use nearly a thousand
technicians each from abroad. Earlier
there were even more. In industrial
countries like England and America
every technician from anywhere in
the world is welcomed and readily
absorbed in the eocnomy. I wonder
how any country can spare so many
technical experts as are employed in
each of our steel plants. The fact is
that all these are not technicians but
most of them are mere fitters and
joiners who are miscalled technicians
and engineers and are dumped in this
country at exorbitant salaries. We
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have yet to build up not only a cadre
of technicians but an economic cadre
in our services familiar with busi-
ness and industrial methods.

Another fundamental condition of
indusirialisation is that there should
be industrial peace at least during
the formative period of industrialisa-
tion. This industrial peace the West-
ern capitalist countries had almost up-
to the end of the 19th  Century.
Strikes were few and far between.
The Communist countries have this
peace with vengeance. How this
industrial peace, as between emplo-
yers, whether capitalist or the State,
and labourers, so essential for the
success of any plan, is to be achieved
is left as vague as the solution of
many other crucial problems.

When we come to the monetary
resources of the present Plan which
are considered by many to be very
moderate we find that these are to he
raised through taxation and borrow-
ing, internal and external. Abcut
taxation the report says:

“The effects of taxation are com-
plex and great care has to bhe
taken while framing tax measures
to ensure that the economic fabric
is not stretched too far at the
wrong point.”

This clearly shows that such cave:
was not taken in the past. The pat-
tern of taxation will affect prices and:
wages. It is not clear what pattern
the new and increased taxation will
follow beyond that it will be more
of an indirect tham a direct wvariely.
The latter it is believed has reached
saturation point, and yet it is a fact
that the rich are becoming richer, It
needs no commission of enquiry to
discover where the large amotnts
pumped into our economy have
disappeared. Some of it may have
come to us here also, but as to the
bulk of it, we know where it has gone,
though the Covernment may preicnd
not to know it.

Other monetary resources have to:
come from internal borrowing aond
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-external aid. These are calculated
not on the basis of facts, but on the
basis of a kind of faith and wishful
‘thinking. External aid depends upon
many factors. The chief of these is
international peace. War in any
«corner of the world, as in Korea, may
upset all our calculations.

It is said that the Governmen! will
get profits from the industries which
it has introduced. If past experience
is any guide, they will get almost
nothing from this source, but ihey
can get it. It is very easy to get pro-
fits from public enterprises because
they are monopolistic enterprises
and they, the Government, can
increase the price indefinitely and
make whatever profit they need. And
I am afraid one of these days we
will be faced with that problem
which will affect the general consu-
mer very adversely.

The foreign exchange position even
today is said to be critical. Our ster-
ling balances, after having been
mis-spent for many years, stand at
the lowest figure of Rs. 144 crores.
This, I submit, is dangerous.

Then, how will the monetary
Tesources that have to be collected
through taxation, borrowing, begging
.and stealing, be spent? What is our
past experience? The report of the
Estimates Committee says that out of
‘Rs. 1,044 crores of revenue, only Rs.
434 crores were spent upon develop-
‘ment schemes. In the Central Gov-
.ernment, out of Rs. 792 crores, only
Rs. 187°7 crores were spent on deve-
Tlopment. The rest was spent on
increase in the estimates of various
projects and the administration.
There has been a 60 per cent increase
in personnel in four years. In spite of
increased tax collections, the per-
centage of collection cost is rising.
‘What definite steps will be taken to
remedy such miscalculations and
.defects is not quite clear from the
report. The planners seem to be
blissfully ignorant of all these facts.
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Then there is the question of price
stability. I am afraid this section of
the draft report can be a very useful
essay for candidates appearing for
their degree examination in economics.
It does not indicate the concrete
steps that are to be taken to bring
about price stability. Yet, if this one
prcblem is not successfully tackled,
all our fine calculations will be up-
set. )

Shri Ranga (Tenali): We have to
stabilise the value of money,

Acharya Kripalani: Talking of the
stability of food prices, the draft
report says:

“It has to be reviewed in rela-
tion to the price trends in the
rest of the economy and a reason-
able relation maintained between
the prices of various sectors. What
regulatory devices including price
control, zonal arrangements,
prescription of minima and maxi-
ma, state trading etc., will ensure
the maximum results need to be
carefully examined.”

All this would be Greek to the ordi-
nary citizen. It will be so to many
of us here, and yet, the success of
the Plan, we are told, depends upon
public understanding and co-opera-
tion. Anyway, we are told that all
these conflicting factors that act and
react upon each other are under
study. Only when this is completed
can one form a clear idea of what is
proposed to be done in this direction.

Coming to population control, you
will be surprised to learn that there
are various es‘imates of population
increase, ranging from 400 to 425
millions. These varying estimates
are made by (1) the Planning Com-
mittee; (2) the National Register for
India, and (3) the National Council
for Economic Research. They could
not even combine together to give us
a definite figure. In other respects,
too, our statistics are not of a very
reliable character, Yet, we choose to
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think that this factor of defective
and incomplete statistics will not up-
set our plan calculations.

There are bottlenecks and short-
falls that hamper smcoth and con-
tinuous progress and put' the country
to huge losses. The targets in the
Third Plan are certainly impressive,
but if our past has any relevance,
the targets somehow remain unful-
filled. Some of the targeis of the
First Plan, vou will be surprised to
know, will not be fulfilled even at
the end of the Second Plan. I would
like to mention a couple of examples.

If 1 remember aright, our target for
the Second Plan was about 5 million
tons of stesl, but by the end of this
Plan we shall hardly achieve a little
over 2.25 million tons. That means
that during the Second Plan period,
out of the additional 4 million tons,
we shall hardly produce an addi-
tional 1.2 million tons. This means
that all our calculations, based on self-
sufficiency in steel and exporting it,
were moonshine. Leave alone earn-
ing any foreign exchange by the
export of steel. we shall not even
save much of foreign exchange.

Take, Sir. another examvle-produc-
‘tion of coal. We were told that at
the end of the Second Plan we shall
have a production of 60 milliecn tons,
which means 22 million tons more
then in the First Plan period. Act-
ually, now, our preoduction will not
bhe more, but may be less. than &)
million tons.

Shri C. D. Pandey: It is 55 million
-tons.

Acharya Xrimalani: All right: con-
-sole yourself. We shall see when the
figures come out. This means that
of the targels contemplated, we would
‘have achieved about 50 per cent.
But, on this 50 per cent, remember,
we shall have spent more money
than we budgeted for. You had not
‘bargained for that, I hopa. The other
day, in the debate here, we were told
‘how the coal shortage is affecting the
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prodection of various other indus-
tries, including fertilisers and steel.
This was stated in this House. We
were also told that the third Rour-
kela furnace which is ready cannot
go into production for the next five
months. for want of raw materials,
namely coal and iron ore. Even iron
ore is in short supply, though the
furnaces are there.

May I submit that a Plan defectively
made and more defectively executed
is no Plan at all? If the public lose
faith in such planning, it must not
be held against them that they are so
unintelligent that they do not believe
in planning. I venture to say that
rather the people who draw up such
plans and those who put their faith
in them are the enemies of planning.
We had examples of such defective
planning in Eastern Europe, and the
result was rioting and rebellion, put

down by fire and swords.
-

Resources have not only to be raised,
but existing resources have to be
conserved and put to the best wuse.
Everywhere, we ses waste, super-
fluous officers, big salaries, big com-
mittees, big foreign teams for study,
for murchases, for cultural contacts,
big tamashas, big everyvthing except
‘big intelligence and big mind.

Shri Ranga: Hear, hear.

Acharya Kripalani: There is inordi-
nate expenditure on buildings, and
yet the buildings built show cracks
with the first monsoon. West Ger-
many, while building its econcmy,
began in sheds and modest buildings.
Japan does that even today. Mere, we
build first palatial quarters for the
officers. and rest bungalows for the
visiting V.IP.’s, before any building
work is done for the industrial plant
or the iiving quarters of the workors
who will be engaged in production.

Now, I come to public co-operation.
I have said it before, and I repeat,
that this can only be had when the
administration co-operates with the
people in their day-to-day difficulties
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and helps them to help themselves.
The administrators should live in the
midst of the people and mingle with
them in their joys and sorrows. How
did Gandhiji rouse the masses? He
did so by keeping before the leader-
ship the Indian way of life. The
administrators must also live like
Indians and not like foreigners. They
must work in consonance with tha
genius of the people. If they cannot
do this and they live in their midst
as Bada Sahibs, they may as  well
despair of getting their co-operation.

We know what the English pecople
did in the Army. Every regiment
was headed by an Englishman; yet,
every Englishman wore the very dress
that the regiment itself wore. If he
was leading a Sikh Dbattalion, he
would wear a big pugree, and he
would know the Punjabi language,
and he would say ‘Sat-Shree-Akal’.
If it was a Gurkha regiment, he would
wear the Gurkha dress. They knew
how to rule th= peospie. They knew
how to get the affection of the Army.

My conclusion is this. We want to
conquer the indusrial empire for
India, Our method is to go on spread-
ing that empire withsut consolidating
it, as did Alexander and Napoleon
with thzir political empires. It is
best to consclidate our gains before
taking the next+ step. For instance,
before we instal th2 fourth steel p'ant,
let us first make sure that thos2
already in producticn are working to
their full capacity and do not lack
raw materials. Before ins‘ailing other
and bigger fertiliser factorics, let us
se» that our dzar Sindri works to its
full installed capsacity. Before we
cover the whole of rural India with
commun'ty projec's, let us reform
those already working, and make them
efficient. Thay are known 1o be ineffi-
cient. Let us conasolidate the great
advance in every field that. the Draft
assures us, we have made in every
dirsction cf our econcmy, beforc we
proceed further. This great advance
was described with great eloquence
even by my hon. friend Shri Asoka
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Mehta; he described it i more elo-
quent terms than anybody on the
Treasury Benches could’ command.

Shri C. D, Pandey: He: should be
turned out of the party im that case..

Acharya Kripafani: Even this conso--
lidation of our gains and what is need-
ed on the food front will require a
Plan. Even that will require a Plan.
Such a Plan will not cost less than
Rs. 7000 to Rs. 8000 crores. This is
quite a large amount considering our
resources of various kinds.

Further, the soliders engaged in cor
economic advance, the people of the
country, must have some respite to
recoup their strength for added effort
in the future. I am afraid we have
given no rest to our people from ever
—increasing prices, taxes and irflation..
Let the present gemeration which is in.
the slough of despondence toduy have
at least some taste of the fruit of the
tree that they have planted. Also,
what we have already accomplished
may furnish us with some wherewithal
for fuilure assured advance. Lot us
hasten but slowly.

I know, this, my voice, is a voice im
the wilderness. The authorities are
determined to pursue thre course chalk-
2d out ia the new Flan, and ‘n°y =
determ'ned to dn things in a big way,.
vrhatever may be the conscequences.
Yet, there are fields in which I would
mmvite them to do things in' a big way.
l.et us reform the administrative set-
up in a big way.

Let us reform our educational <vstenr
:n a big wav. Let us work in a b'g
way to bring about the imtegration of
India and consolidate its unity which
is so seriousiv threatened tooav by
communal. provincial, linguistic and
cas'e sirifes which shame us before
the world.

Shri Ranga: Government policy.

Acharya Kripalani: Without this
unity, there can neither be advance
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nor freedom. This is the most urgert
task before the country today and let
us do it in a big way.

Shri A. C, Guha (Barasat): It is a
very delicate position for me to speak
on this subject immediately after the
eloquent speech of Acharya Kripalani.
He has spoken for about 40 minutes,
but I am surprised that he has not a
word of commendation for the Plan.
For this entire period, he has shower-
ed lava of condemnation and denua-
ciation of the Plan, not only
of the Third Plan, but also
of the  First and Second
Plans and also perhaps on the unborn
Fourth and future Plans. The Mouse
did not expect such an attitude from
Ach2rya Kripalanl,

I wish to take up only one point
from his speech. That is about the
targets of coal and steel. It is true
that within the Plan period, the tar-
gets will not be reached. Bul at the
same time, it should be realised that
the necessary investment and other
preparations have been made.
It s only a question of
putting the machinery in.o full pro-
duction. It may be a question of a
few months. At the most, I think
within a year both the targets of steel
and coal will almost be reached with-
out any further investment of any
considerable amount. So I cannot say
that the targets envisaged in the
Second Plan have wholly misfired.
T{xey have almost been reach-
ed in view of the fact that the
invesiment has been made and neces-
sary preparations completed with the
necessary machineries set up. It is
only a question of putting that machi-
neries into full production. That will
take some months,

Acharya Kripalani: What about
the loss fo the country? That he
should know.

Shri A. C. Guha: He has also state-
ed that whenever he speaks in this
House, he speaks as a non-pariy
man. I think most of the Members
on th's side also speak not always
from the par y line. Of course, we
vote on the party line. That is true.
But wh2n we speak on any particular
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proposal or Bill, we speak from our
own personal conviction and not on
party lines or dictation. We very
often cri.icise the Government and
their measures and proposals. Today
also I shall have to address some
points of criticism of the Plan as en-
visaged in the Draft. At the same
time, I should say that this House
will realise that the First and the
Second Plans have both been put into
operation almost quite successfully.

It cannot be expected that the Plan
wi'l be implemented without any
strain or difficulty. Then that is no
plan, A plan means that there must
be strains and difficulties and there
must be some difficult adjustments
between resources and targets and
between one target with another. So
1 think our first two Plans have been
more or less successful and we expect,
in spite of the defects that we may
point, that the Third Plan also will be
successfully executed. - --. . .~ [

Yes'erday when the Prime Minister’
initiated this debate, he Jaid stress on
the development of basic industries.
There cannot be any dispute on that
point. That is the most fundamental
thing for the industrialisation of the
country, Acharya Kripalani has also
taken some objection to this indus-
trialisation scheme. He said :hat this
scheme is on the western pattern, the
pattern of western countries. I do
not know if any economic ideals or
any scheme for economic development
can belong to any particular coun-
try or set of countries, I can under-
stand political institutions, economic
institutions and economic systems
belonging to that category.
But on the question of raising the
living status of the people, increasing
tha per capita income or na-
tional income by 5 per cent,
vou cannot say that it be-
longs to any particular set of coun-
trics or particular region. If this
Government or if this House has taken
up this ideal that the Third Plan
should bring about an increase of 5
per cent in the national income, I
think there is nothing wrong in that,
and it cannot called any deviation
from the ideals of Gandhiji.
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This Plan has been put in draft. It
is, as the Prime Minister said yester-
day, just a projec.ion of the Second
Plan. As regards the objectives, I
.do not think there is anything new
in this Plan. I think the objectives
of the Plan wou'd remain almost the
same in the Fourth and Fifth Plans
also. The only variations will be on
priorities and details according to
development and the resources. Our
social and economic ideals would re-
main more or less the same, So there
cannot be much difference as regards
the objectives of the Plan. When we
have accepted the Second Plan, we
have accep:ed the objectives of the
Second Plan also. This Pian also
starts with the same objectives. The
only difference would come about the
implementation of those objectives,
putting those objectives into the prac-
tical application.

Acharya Kripalani: That is not im-
portant!

Shri A. C. Guha: I agree that it is
the most importani thing, It is no
use putting forward in books certain
high principles, noble ideals and cer-
tain economic propositions unless we
can demonstrate to the people at
large, i.e. to the common people, that
those ideals and theories are being
imp emented and they are ge.ting the
benefit of those principles and theo-
ries, Unless this is done, I think a
Plan would have failed.

The Draft is almost silent on one
very important issue, the issue of un-
employment. Perhaps that is the
most important issue before the coun-
try. Only on page 22, T think there is
a small paragraph ‘Prices and Unem-
ployment’. These two very impor-
{ant issues have been put together
“in a small para, two very important
issues facing the Government and the
country and yet there is no clear
indication as to what would be the
backlog of unemployment at the be-
ginning of the Third Plan. The
Second Plan started with a total back-
log of 5'3 million unemployed, urban
and rural. New entrants were esti-
matzd to be 10 million. So the total
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jobs to be crcated to give employ-
ment to all these unemploved people
or people seeking employment would
be 153 million jobs. The Plan
envisaged the creation of 10 million
new jobs. That was cut down to 8
million, We are now told that during
the Second Plan, it may not reach
more than 6'5 million jobs. So I am
not sure if Acharya Kripalani was
right when he stated that there would
be a backlog of only 7 million unem-
pioyed at the beginning of the Third
Plan. According to this calculation,
it will be about 9 million unemployed
at the beginning of the Third Plan.

Acharya Kripalani: I am sorry I
made a mistake. I accept his figure.

Shri A. C. Guha: I hope the Min-
ister of Labour and Employment as
also of Planning will clarify the posi-
tion as to what will be the load of
unemployment with which the Third
Plan will proceed and how they would
try to meet the situation.

In the Second Plan Report some-
thing was said about the unemploy-
ment problem and also something
about the prize level. And, it has
now been admitted that the price level
has not been kept down to any nor-
mal level which is inevitable in a
developing economy. The price level
has been going up beyond the control
of Government.

As far as this Draft Outline goes, it
has not given any clear indication as
to how this question of price level will
be tackled. I can only expect that
this time Government may be some-
what serious about this problem
because they have agreed to tag the
dearness of the Central Government
employees at a certain stage to the
rise in price index. So, it will be
the direct responsibility of the Gov-
ernment to find extra money to pay
their own employees. So long, ihe

“poor men were to find out means to

adjust their monthly budgets, to meet
their family requirements and the
Government had net to bother at all.
But now, it may be the responsibility
of Government also to find the extra
money to meet the extra dearness
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allowance that might have to be paid
to the Central Government employees
if the price leavel is not kept in check.
I think that may be the only good
result that might come out of a very
unsocial and unwelcome thing, the
Cen:ral Government employees’ strike.

Now, I l'’ke to refer to the question
of, brining down the disparity in in-
come beiween different groups. There
also the Prime Minister, yesterday,
admitted that the disparity of incomes
has rather increased. He has wonder-
ed where the extra income has gone;
where the extra wealth has absorved.
A probe into this question is recom-
mended by him. I think a very seri-
ous probe into this matter will be
made and some effective steps taken
so that the common man may feel that
the Plan has really given him
some benefit. If only 5 per cent or
6 per cent. at the top and some rich
agriculturists near the bottom have
benefitted and the vast majority of
the remaining section feel that their
economic position has rather gone
down and they have become poorer
and the rich have become richer in
spite of this increase in national in-
come and per capita income, then, we
should then say that the Plan has not
been able to do any service to the
people and the country at large. This
question also should be closely ex-
amined and some steps taken about
this.

About the resources, we expect Rs.
850 crores from loans, I am glad
the Finance Minister is now present
in the House. I think the experience
of Government in their recent loans
this year and, perhaps, the previous
year also, was not quite happy. It
the major portion of the loans were
subscribed by the Reserve Bank and
the State Bank, then, the social pur-
pose of raising these loans is not real-
ly tulfilled. Apart from financing
some of these industrial development
schemes, the loan has a social and
economic purpose, of mopping up the
extra purchasing power in the hands of
the people. If subscriptions to these
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Government loans do not come from
the people or even from banking in-
stitutions in the country and
if the major portion of it
comes from the Reserve Bank
or the Sta*e Bank—the funds
from State Bank are mostly from P.L.
480—then the social and eccnomic
purpuse of ricing loans will not be
fulfilled. The loans should not be
a form of camcnflaged deficit financ-
ing. In this Plan, I am glad that the
amocunt of deficit financing has been
brought down. In the last Plan the
figure was Rs. 1175 crores and in this
Plan it has been brought down to
Rs. 550 crores. I expect and hope that
this figure will not be increased.

Then, it has been stated that taxa-
tion will be mainly indirect taxation.
Sir, the economic theory announced
here in the draft report is somewhat of
a dangerous potentiality. It says
“Indirect taxation works off the infla-
tion potential by raising prices and
deficit financing builds up inflation
potential further”, For the common
man the result is almost the same, It
is no use making too much of the
theoretical distinction between in-
flation and high cost of living. By
indirect taxation the Government
would be raising the prices of con-
sumer goods and, therefore, whether
it is inflation or high cost of consumer
goods due to indirect taxation the
result for the common man is almost
the same. It does not make much
difference for him as to the economic
theory due to which this high cost of
living would strike him. So the Gov-
ernment should be careful in selecting
articles for indirect taxation.

I think the House will not agree
with the Government’s attitude as
regards direct taxation. It is said here
that as regards income and corporation
taxes further increases in yields will
have to be sought mainly through a
tightening of tax administration. The
Government assume as if there is no
further scope for direct taxation, I
think, Sir, there is enough scope yet
for direct taxation. The other day,
a senior member of the party, Shri
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Khandubhai Desai was mentioning—
without mentioning the name of the
firm—tha! huge profi:s were made by
some particular firm and that accord-
ing to the present arrangements those
profits were free from any income-
tax and corporation-tax because the
profits had been earned within the
fitst, second, third or fourth year of
the starting of that indus‘rial unit, I
think there is yet enough scope for
raising more direct taxation for the
‘mpicmentation of the Plan., That is
necessary noi ony for the financing
of the Plan but that is also necessary
for reducing the disparity of income
and wealth between different seciions
of the people.

Sir, on this point of  disparity I
would like to draw the atiention of
the Government to certain  policies
del'berately followed by the Govern-
ment. No industry can be started and
no commerce can be done now-a-days
without getting a permit from the
Government. Licences and permits
are given particularly to those who
have already prospered in those lines
and newcomers are always at some
disadvantage. That was the position
at one time, I do not know whether
that is still in vogue—Shri Shastri may
be in  a better position to say.
As regards import permits, newcomers
are aimost always banned. So, it is
tne policy of the Government to
encourage those who have already
prospered and who have established
themselves in industry and commerce.
That policy has to be changed.

16 hrs.

Only one point more, Sir, and that
is about the self-sustaining economy
that is envisaged in the Plan. It is
a good thing and a necessary thing
also. But that would require more
internal savings and more foreign ex-
change earnings: inicrnal savings to
finance the development of the fourth
or fifth plans would have to be raised
at least to the level of 15 per cent.
and gradually, it shn.’. become
higher and higher. ! .. ... .- now
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really, to envisage, that even in the
fourth Plan, the internal savings could
be raised from 8 per cent to 15 per
cent. or even more?

Mr. Chairman: The hon. Membker
must conclude now.

Shri A. C. Guha: 1 am concluding.
As regards fore’gn exchange, the posi-
tion is not quite hopeful. The balance
of trade in the first six months of
this year is considerably worse than
what it was in the las. six months
of the last year. Our export poten-
t:alities are not increasing. They are
rather in some respects going down.

Before concluding, 1 wan! {o make
a request. The Plan should be made
intelligible to the people no! only
from their intellectual point of view
but also from their emot.cnsl and
sentimental point of view. The peo-
ple should feel that it is their Plan
and that they are benefited by the
Plan. The publicity for the Plan is
awfully poor and should be made
more effective. It is going more or
less on a routine pattern. That should
be thoroughly revised and reorganis-
ed.

o ®o Wo @At (FFAIL)
gaMfa wgiEd, A dIadta AT
FT €Y @1 X I9 g9 & W ¢
a1 garY wiEt F gmy 1 qEE §
F guerar g fF 34 aeid #1 wrC agy
TOF ¥ g9 2@ q& AT 97 = fEr
F q& a1 AAZ A9 F G T I gArq
ATRAT § A WL N | A JEQ
g affr AT AT AT TE T LR}
gadr 99 Fifs SiFAr IFEQIT Q<R
¥ 0 & 1 AfFT TS I R AR
Y I FAT ! WA AT F v
UF TCF 9 (8¥e F AR AT TR
Y 37 A | ormfa & F galrendt &
FAOeafa & w4, Fqeqq @Y /T K
§ meaafq &Y 13, I oF AT ¥ wias
g F 73 o gom aF, ad aw &
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RISATMA THCT 91 98 0T T ATATA
TARAT FT WI(AF & A4, AT qH
L HTT 3G A7 UF TeT FraFT arwzay
9% Qoo ®7F oY AAF. ITFT FAT
2T M | IF F Yoo TS N I
fas <o ®7F W@ T, So o HEMT ITA
i & wma A6 Yo To @ WE,
¥o To HZMI 9T o4THAT AFX WY gM
M FFET & ogEd § YA AR
W F TR T I AT AT
GUAM &Y FT GIFET F1 TIH I @R |
Zq{ awh Ay Gy, 95 T OF qra
[FHA A AT 47, AGAE ¥ ITH T
are €Y M ag  F@ F @A I
AITST F @A ATAT FEF T qASA M
HIT FIF T FV ASd[ 97 g (97 FHA
HITET F TE AT AN | TG WA
JEEIT g} 27 77 1 § 98 F3ar fw
g ¥ gufa ag g 1 wmir $3 faa
g7 43 fRa s @ywsr faan
qzi 97 47 freAra, ety 7 ami
N a7 F1 g ar § s faEw
feamar g 5 wf w0 TRa wpE
gAr | BrAifE § S T H waAr AL,
afFa 47 wew frar f 97 st #
7z wafr W gf & 9z 24 g
g Afer ag am i af A A
HITH &Y T @ E % OF a0 QY A
e qEeT F fA3 sy W A
A TR dAaAq 7 @ F Ny A
FT AT AE & AT AR N SAmEr
HATHTATY &7 a7 @1 B ¥ 198 I
&1 facga ady ek &1 fEd q99-
qulq FIFAT &7 T qq A g AN
|19 @ @1 g WA g JEE Ay
¢ 5 90 o9 adfy d@war gwrd
T FAANT AT & A gAR 1T T= AT
FY qEFUgE Haw @ § A 7O
ACFFAE @A & A a8 ACFWACAY
fas cda & aFqadr ag &,
s 3 A FALY FAA0 ] AFATLY
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g, gar as=t Fr wfasy graFR &
JAT JACR |

a0 17 a¥ig AFAr F1 99 TAHA
g ar @ A7 T § fr o fafaaq
T _AA, co AT AW K AYFRAT F
faaq &0 famae feamr war ar o)
T FY T A IAY UF QI F AGK
¥ wE oY | T guaAA «F 5 IAAY
dtsfear faat | afFs SF @9 @
IR AN AT dRg qIg Fr gfrai
¥ g¢, fE=dz gmr #R 39F IR
= fafaas 1 fggw & .« fafaam
g | wT F qdar w9 o fAfaaa &
A ST F AT QT @ &, qapqan
L4 a1 9% fafaaa 7 1 FfeT Fod A
qEE qAr 7 WY 8, g a7 faeger
q8 2 1w Wad fF oA oF Qe
T @ oF T @ #} AT ]
AR g0 TE IHA FT AT | qA
#rTw A fr wfex & Ft7 v Qgw,
aifgT § frgsr N ar g g o
afFT Ia g FY gH AW FY AFAT W
ngF I TR AT s E oo
fafgga @t &Y SEw fgdd ar
qET AT g fF aq T gard
FFR T FL A QA G I | qF
F WY TR G QT T I @Y
ST & Y FE o A g F gawe
IR GO AN 7 Tad o faw
ot PR B 5 I a9
ae fvT & 1 9 Fz71 § FF ava drady
qaaiq AT FY, AT T i AT
#, q1F AT F ARt ¥ wFTY igd
T4 AT F1 AFAY ARG T E
Ao GAR AAT F AT Y | AV E FAC
argar g F w7 ¥ F7 T A A
QA FT I1T TT [V F JrAA FY A
g a7 7€ A=t v ary A T
av @3 @va  faar sa (F awd A
gardr dfawa a1 & 7 wat aw oW
AFaiz qFY £ o A @Y Be



435S Motion re:

[ @0 #o Feif]
3% f5 o fafom s w0 9@ W
T fFar a1 SR ag Q@A & @,
FTyF A R M AW AR
T AR WMIR 3 fgams 9% faai §
oF W, TF QW 9a1 g v | afdd
& T 3 fr e F A gurdy ot
T TOF TN, F g LTF AW
QAT TFTE | A7 FHA 3,
T WA R UF AFRF
T g 9 T AT A w1 F Awfe
i ¥ @Wa¥ Rl FY oacar  Fv
fega & I *Y 1 = wgr fF 3@
i ¥ g TN A WA (W W
ot ¥ wAW AF TR AV WY AT
FIXA X WE | W mg TR e
AR W e 7 § a1 a8 |
Fecds ama A, Y g e ¥
fa7 sF AT WRAE WS
& ®7 ¥ oWt FA7 A ar g U
A G R S L
affn awg § g 1 S Qar
fed , L o ad, afiew AT
FT ORSTA &Y, T T WROME O @Y
T oarws F AW 5% & faere & 7
¥ T NAFET F oA,
T F wE, wE o T
qAEEG 3, T|W AAEER, A
T oA TS WY AR o ® § WY
IIMSI A AT, e X T P &
Farwrahdt & TATH ¥ 39 @t o &
e & fad %z for mr @ 5 ag
R T fAd § AW faEs w
s g fo o % T gfedo
@ TR AR amgg | A
ST qg AT FEgaT § A g 9w g fF
H wg ad T 7g © I, Jww
74 Y & ggw w1 fF @A A1 A
FTHETS FET E AV TEF T e
¥ gt aw ¥ ) s N e
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T FEr g e g ¥ o @@=
Y g1 7 %, W R TWIE T
§ fadl, S & et wF 3 Tad
AR SrAART QAT TR o
fagfr foir g @ H oad
Iy &Y A% fady W #mifs 0w
Twr wiF 47 3 9 ¥ I @7 %
ax gaa T g F gy fazd O
TARAJFT AR AT 5 g AW
forr faafomi oY gw F 27 & wer fen,
g st ®) waw § gaR @ § fRY
Fwrsd , @ faw A St F e
femmay o 5 Oy a7 & ) /%
oA FETL AW F aga 3r fudwdr gt
A EI & T Ew & I 9 e
g fo 9iq Tlt § 3 4F @ STERE
afedl %% & wrefrgl & &S
gt gav # ¥gwr § fF e
gfrat & a7 & Sarer wEEd g 1 Qe
Ty gt A et F I &
T fat & fow w3, ey s
S §, W @ ¥ 6 ad
wer o S |UF w ¥ 3@ WY
wew A &, FEw @ w=d) alF
¥ 3 539 3 A AN F aud
g oy faEs s § 1 aar
g a0 qY w0 w9 & Swaw
f falgs &Y 3w & fod o=@ @
T A9 qEc E ? ;T gER AW ¥
SHATFATE 7 T W SF F AT
gleamsmw g SR wFQ € ! AfFa
oS ag  worfa el & 7 A ®
/IS ag WO Feig ! & S qreen
g 39 9 § & oAl WigdT g R
qqM §AY &, qvAT AAY S &, fas
g4y o &, fF ag o Fw @
2w # fF fwd d¥ a¥ly g
1 FE FE F a7 FEW s
|dY § worgT Aw i & w51 F7 FE
fogr g & fog a1 &% ? wmifev
F oA g s oAy g7
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¥ friga @ wew § fR
qdr Fav qfadt & ar § 4 3@ frar
F 97 TTAC | DT FA Sy, Aoy
Ffr St §, vt ¥ aga A
A A NF w5 E 1 whaw
T Aaar # aagd we wieEd
¥ fadi 1 o 77 F fAd A aF
g5 d g9 WWi 7 37 T @we
oWy @ o gw daedt dEe
FHIT FY 19 T I5, FWIF ST A
I5TA & T 9 @ qRU g I
& 3w o fr qzedlt e Fw
% ¥ gardr wiat & wrad §, et
¥ FIHE & hEN oY wAg, Wl
Y g QA 7 e w5 T £,
& gat amd &, AfeT ST X w
Fq foqr wmam ? A Fewr g &
oy AT ey § AT A qeE-
afy, worgdl ¥ wew Y A ST AT
$t g qmoE fetw @
F7, AfeT ag 8 M ? s g@wd
TR T PHAFTCRE | feds &FeT
¥ fai, frg ¥ Tt OX § §ReT §
qGT FTHI G TF I8 FAA FT FAATE
TAGHT §, W A A ®E7
F gIqTe XY /@AY AT WG E,
AT AT ST X ATl Bl
A | T F WIRET M
fFre 0% & am Na T ? |
Ig I&Q AT A & | WY TF
TRAD &R AT W@ A & W T
¥ a7, AfeT {odt YA wHW &
e &), i ¥ wder o Ay
¥ “gefgaw Py g afees et
TG 9 agH 1T & qgy &) F M
JH A @) OMT 7 WIS AT FRT FHTC
§ wefde & fewfres &, o fom &7
A  IM &, F W7 ¥ @ {
FT AW F QR AVAEANE 7w
AT F i gadT s A g °
wifed d wreat g fF S owe & A
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e wifaEdy €, sw ® w A OF
§ Arp #X AR ag @ fFver g,
mw # 9 fogw & L gRoEaT
B wxar § & wrw &7 araoent g8t fF
mfEx Few maqie qReRYE, Ko
FEAT ¥ W FE T AN §, TR
Fyr fayr w0 ! @fFEm s
39 F1 3T wEY & f¥ =7 Fr "
AA @, SWHR AFTA A R §
oY ¥ qEE F TS (5 59 a@ A
AfeF W w9gR A gHANT &1 qFar
2 7 o g FT QW A& &, qr
W wwwar g, Afew wfex w= #
e few awg ¥ @), w afw @),
FT AR g, T 9T T[I FA ]
JE@ g1 Fax qifes g9 Ay |
afg@ 5 7K 37 A qgar @ @

T & Y 95 @ A g Wifad v

T @@ § TR I@ IHE
F

“Further steps will be taken to
deal with certain unfortunate as-
pects of trade union rivalries.”

“gARIgAE  TRaE ; RAR d.WAr
0 W gufee ¥ R /W &
AN NE ¥ wwsAE fFag
mwre &, T 9w ¥ T gae
wE ! F o g oo @
¥ oagwgdd vwmag v o &
3§ ¥ AEeERS A W 1 AT W
fosror e Y IR A9 9iE § v
@ ¥ WNEERE A W, Ig 9 g
g A Asefmsm R 3@
B o fewfes s & § aF
o AW g ar fF & o mer -
gemde HREE @ w® § &
Fgar g fwor Cwafme § -
@ gwl ! WM 9 gET ¥ agw
F@ ¥ wafw dfafrw afs
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[t wo WYo qawti]

S wzdd aelq § F 39 awg
AAEF ¥ FEAT FIA | W, R
‘AR W AR UREENT 59
F TF A afrEe w oI awy
g fr 95t W wGeETEsE o aE@
agt & A & famam  fawman £ fr
qfsaw JFex ¥ feafrad wEEAd
g & s sz gfagw
AT TR AW A § )
IgF AR TEE FE FT AW FA
€ fF 98 amaad s s AR few
@ ¥ I fqerer S 1§ @
AT FIETE AR K wEar g fF
W TR #uF gfaae & AR e
HAAE IFESA F AR O & A
ASATR AR qT g | F |
T FLETE

Y A F o9 W39 F AR F
21 fame & AT AT T1gar § 1 A
gAY St F1 WA € R g s
qE HAY ST F nHo 1w A &
FARE AT A | FFET I A&
T JF IAT AT XY 1A AT & ar
gay  fwx wway 5 9O 93 av
qAFE FHAIX  FAT FAT AT
AT Fgr ¥ A w97 Y AT FDY JEY
gag o g

T FIM 5 I IA F1E FEIA
94T Agr T A R aOF 3
N A I WA FFAE AW
s W 9 fred fefewe § wwr
gy § 5 A fre 0% & aaa
1 TT AN GEE UF A F g%
# Fgr oam f5 AMY FwAT § an
g &1 oA §ET FIAEIG A gy )
afFd ITT IRT ¥ wF fgs 9
S o & oaE §, 9EE W wife
s #Y <@ ferra wnd o mer shy
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w1 @ @@ § @@ g afe
JTAE AT IR

T I § FF 3393 F7 3A1FT
R aeT g g Afew war dar
AAAT F R T IR FE AT ASY
foem & | | § ST grIsw
SIS & 1§ Fgr T Afwq w3
=Y A FA @ AR E A R e
# AfFTew FWIEF I/ qQUF@A A
Frfarer a8 &1 7f

mfaa U e & 5 Sae
TR FT A A S99 9 fqu fwar
9T AT fa% 78 3@ 3 fF Ia =2
TF agd a9 W £, wH W fax
§ wOF gugm T www fawn S
SR SuE " ) Ifea egw fgar
a1 mrEn g fF few e @
aR ¥ wifw U0 AR 97 @) awm
g fF g uw qQfEad A

37wl & Aarg § fer adw
faarmr =g g A |57 S w6 R
AAZT WERT A F MAF v &
faw g mgEwr 3, AafFT g g
Fgra =Afgy, s Ao Od, w19
T WEE  FT FIH G141 A |
3q gy G drar F W F g
foide #%3 &1 qF qtama gy 8 F
famarq fzamar g f& g7 qar Fg77 &
A qATH W F AT AT
g 3T )

q T AATI(CTA IWE T4 (NI
g ) : gwefa Y, 97 AW gd aw
J w9AT Wrgop S AT a 47 qaar
fF SR @ a=T F T § OF
G IO AT T § WAL 48 AT
it ®1 FEgT TQF A F far
FARY AT @ &
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st "o Ao &S FFgar
aft w3

¥y qAIC ITW IMEA
Hqq qqEr & dr A% 9% 98 g0 H
@ 4 9z fAFT #X QT 9 ¥
AR f5T agr § Alfedi & 1@ 3k
fae FgFl qT @I |

W @o Wo ;AWl : FZ WA
GO

/4

TEI A TW  OIqEM
T THL qAGHT gAT W I9Y
AfaF qa 99 §AT 99 FFEA FaT
| ANA FT qg AAT a1 &, 3AFT
TRIT  FIAT Aifgd A faAqr wwET
fre ga =T 1€ 97 & 7Y @ S
& T wwaAa fF a8 Sy gh fF ag
AT AW FT AFAT ¥ gIET 9 A
T gt g #wR R M gA g
FT I fwar st

Shri S. M. Banerjee: On a point of
parsonal explanation, Sir, What I
said was not before we discus; the
draft of the third Plan:

T oFE WA wiE Fama E §
a8 g & fF I oA ¥ oW
T T AW A7 Qr faa
5 A o7 FTEH F7 [z oqw F AR
¥ A F, AR AEE A FIER

qET JA i TN g0 A

T TqE |

q‘;g:a’ﬁ“h'(mm f& @ a@war
¥ GFAT FAT &, A & ¥ qvan fr aw
PAAT ¥ 6 FF T A § N I
qr 1
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T A F ATHT A gATY
afagr a m gAr & 37 wHiAR FY WL
FATT ©AI9 A(A7 AT57F 8 | To0AT
F N fAITnUEITF IH
1§ ge3g WG ¥ 39 FI9 A AT
F o AG g AFAT 5 ag g
Mo g fF I a5 9% gO 3
1 mfaw g ¥ 9EET QU TN
oieaH  9EET TEH FIS A A4 R
fF gardy fHdY Fmar =1 3z & AT
g fegw @19 ¥ 35 W 79 q9 At
oF H gH WA T F AWM HY
WA, =7 M AT F w0 gF
g FHI F IART T FE HIT HIT
qg gH IR X HF qq4 gAY I
qU g FAT Y | T Jed F! AT
@T gl gl ¥4 AwAT ¥ 5 qaw
foFar war 2, T AFAT FT ITAS
FE T A I FE F IAA T,
g gmar gfemd s g fray
FT q7 F7 W wa ¥ fq3zA fHar
g9 dI7 SeW  gHTQ I QST &0
T €1 A & 5 g amfat #
YT SUAST i | Saq & graa
Suerey g1 foa & fag f5 99 &1 v
foomT wEETs 2 0 FQ ST A
A T | FACEAEHE ST g 4g STET
AR (G EA AL
fF =@ #1797 3T § O AFE A
A ST W AL 9 | Sy greAq
AT 59w SHqua AT & ey °
4 39 § T I graT gurdr freha
qaAdia  geAlr F w3 § 9 AR F
qaAar g f& oar 9% a1 ZaT gard
™ JA dEAE AN F o 9%
qgT FWifF g AST F gH FF AN
N FAT AT § S IFR E 7R
@ fr faq g 39 gavg #C g
¥ oogeiT AWegw T W E | owe
NFAT F AL W qT g gAY qIA
I5 1Y O q9 WY IFR 93 @ F A -
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[¢75a qaftaa< v <arean]

fag w9 oz oA f5 oF s @%
trm"ra“v:a‘m%ﬁﬁ%@waa
FH [T GIM ) T UF FAS
il & ¥ afas ¥ afass TR gq
T FIAFT G A 5o g FefEgt
FTIIT F TF F Afed dG Q@
W ml Y 5 A fo A gy W=
efaal =1 @ aEg v fFar g o
e IEHNFY I @™
fogsdt diomr F gER A 9 @ AR
for S¥ T gATd S & 9 q@
W & #w 9F qear & F @ A
F Uy WR Ig T g A fgEw
A A I 94T AT § WK I A
o g #1 fgamwn | f& feo
T gAY &% W Qv a3
FOT ¥ 09 AFGE GX g foas
f&§ W AT HAEWF A9 q=AT §

e F7 W A fwar T ) Afe
A FA AL THE W @GE T
9 af | g g gwadly
QAT ¥ 3 JIT 9T SATIT GHE Ao
w<g a0 ¥ fegw fram s fF
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W gy § AR Fl A g
N frg a0F F g @ F0 1 @@
FAFT §, T WA AW T AT
% gy wifgd 9f 1 wwE i f
T I 319 I 39 GHG FT & W
JoF1 faer @1 AR 9w e §
Y (A ImT 99 F) ¥EN gQ AT AW
gzl & 5 3g awrd ST 39 9T FAY
a.fed W fSwar 99® aw ey AT
afgd S G2 g 99 9T faa
f& avhe g9 mw SN WY ¥ ewa
g1, 39 9T gerar s =&Y faar mar &
1 T e W wwar )
FM & | FHR TG 9T FW T
it & 7 FY = & s g e
0% N Fw 2 9F WX 99 §F
IR FH FW AL T G & 4T §F
TR feadt oH QwE g ged
SR fFad § aF T T FREW
F T @, 9 feady 1 g &
FIETT W ¥ A qQT A, GATA AG
gfan wiw oy f5 fau @@ &
FIAET A1 @ § T QO 7Y Far
21

g A FY e A @I gu d
Tgar g 5 ™ iR o famw
gy frar 9@ W) @ fawm O9%
faam FX F 3T F1 A% FE  FT TAH
frar o ife s &) feafy g &
STy TR EY v & AR wdan §
g A AT G a1 gwdr & A
MR FH qFF 9 0@ G qR ALY
faqr waT & 4

T & qI F ATgar qr fF owver
a1 AT W Fg AR fawa 9T
fema foed f g S Y get
TH 1 WY wfow w87 &, g O
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@ axa & 1 Afer @ AgE
gaerr St AR g4 AT I
g fagd 7€ ag W g 5 a1
Ffamdr Faem § AT I Fa897 A
MAT AL, FTAE 1 I9F FoT =7
S 9T fawr 39 &7 g7 f5d g7 AR
FY5 AT G T 74Y A § AT AT
ot owrd A 4 FAOTT AL Y aFATE |
A JAA K qAEA g7 AEA A,
e fgFpy g} 99 ) INE
oA w A, TF AT Y gy
FIAT & 1 A & I & FIWT A
H g1 fr Tt gnd & g g @t
AT T FOw a8 T & fr g aweR
J ag3 FE AT AT R G, AW A
Tl EW AT AT < § Afeq a2
JIET T TeAT  HAOT F FT o EH
SUAT GIAT W qA7 @T , A T
Ffxrg & | 78 1T 7 & GIAF &
T 7z 418 i § aw FT g WY
[aTE FTIA AAT | T A Y
1T GART QT A4 IAT qE o
9 ATAT FT AT 340 €W T 7T W
@F FC T@ME, WX gF GENEIF
v 3@ fI747 gF T5T T ToAT WA
ITF AT HM @S, IT TR AT F4AT
w1 feam @md a1 78 Qoo AR
%500 FAT TIAT g Al g | S
AT FiweHzd § AT a1, Wi g §
ST AFAT AT AT A3 T AT 9
| T A7 graa F1 fgva Famar - S
ar FIE I¥oo—oo HUT TIAT

Y 9T | N0 § | FE Suldl TIAT

2 S 29 7 HqaAY gget Arsar ¥«

2 uws gF7dly awmac & faer

FIAT G @ FQ@ & Joidi €I gH

fad W T IS FE@ W, 9

Ao FY FHT FY U FW H, AR

FY Y FAY TG AT § SF FAY A7
G WHIA @e st ®E )l T Ied

ZArY g 9% g &% 9K @ AT
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£ BT § AT T AW FT FATAT
FA W, 9 TAH 930 F°g A A0
21 3w G A i een fF
gT H1 STIGT STT FYA TT Ty 47
q1raz 1 7313 FY A T Af7gq
[y FE gRg i T fF o
a4 A @rarT F FIAT TR AT A
e T RE | A W AR w3
FF FUACAT W 1 @AS AR
@ FFET A T FAIET F GF
frger @, di9 99 7 T AT AT AWAT
q aft wAar f=s = @ @
gy w@h omi @ foRs adf
fast & Ffeq og g & 3 Frar
FOTE F T AR FET AR
Traewd  faese @a1 99T @
afra ga a9 & I & A | g
FITaTC & N AW &, a8 FE  Iar
79 € 1 W 4 Y ;W AF AR
¥H WIYTT 9T ST A W FT AT
770 % §, @ 98 79 feadt s
it ¥ ag & MUY WMHA @I
g g

AL AT {141 F7 groaa 1 o=ar
T ® 03 fafraw = &Y aafal, 19
Sy & sgrar AT gw AT w € @
g7 g gand fqra oy fa=faw
TH AT g1 AN FET T 4
o(, ZATT 7ET 78 41 f5 g7 &1 § wo
fafsrs z7 a3 a5 a1 $T AT, FIEy
AT 7l o6 @z 471 afFq o
faaws =7 1 4T g7 w4 9T A%
o w3 ga oy fafsme o= o g™
oA ag=q v § a1 «g, 7 a9v afew
g zaft gw 9w fgars & ga7 @
§ 5 oy 93 fafmad =« & mar, av
TAAZ T QT oy, fafaa zq gy smd
g A w=Fy 47T, 39 A vz Fafwam
T @1 7T, Afwd WA AT AES B
&, q1 9% fgamm & o7 g & 5 ¢



4367 Motion re:

[afsa grax <@ sTiwm]
fafeam &= wf; a9 & sara Twr av
IR FET AT HET M AT HEY gl
Ao ae ¥, gy Loy ffaaw
T F WG @ GAT &, I AT F9
gFawd § 1 tox faem @ #v
AT AT QT I ®T ol "@m
& awdl § X & 9w 7 fafamm
&3 sfiad st agm g, I 5 wwnE
21 A" @ A o #fem W g,
TaNisfaamg dsdamarfs
g && T & T, FWX TE g
@, W f5 g7 & wafy g oay
HTH+ T AT T& &, S &7 AT Ay
g1 afwq uw we sarar & ST 8,
Y gE T A9 g AGT 1 A
T[T AEN ST

sfee og 5a #=1 5 §1, W g
TETT N ¥ 94l § sfaar 9
& § gger g IPAT 0 vE A
T T W@y AT 2, AT T+ adr g
wOST T9GT AT T &, I FavT W
&1 SE T T FIT N T R
ag (a1 ag™ & T § 5& wd1 =
@R WA AT §, T AEE § 9y
wgi fadat &1 @uw @ & araas
gl 7 fegmi g ~g g1 =R
TS aTal ®Y F8 F[ AT HTAET
afgq 1w zfoas ® o ad
FRHETEY AT gH T F9a17
A wfw gamt agi fawa) =& &, @
faq F =& =1 @ | Foor W WY F
g o W 99 a1 wIATEAS
% fewiz agq ag o€ &, afvy gw 5
T QI @ AT AR W BIALAT
W wT FL? S« @AY 5 g, ar
EATIAT BT HI AT [T, T B
F@AW ) W gEw A @
§T T AAT %X T FAY Adta 67 wg=
& f5 waT gt Tiem TR # A
Ter < & @ fee damaw 4% ag ?
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&1 a7 aY & 7Y f it w7 9909 &
forg & fv darmare w8 aedt 2, feama
Ty fo dwgs W@ e @ afee
@ ar aer & §)

UF q FT WX A FT 4T AT
FH I FWT | IR &TSY
& m 3 fwonw fewifdr &1 "
FEE1 T AR Y G wT gRGA
Fwir g 5 wisw # wgi figme fead-
it & S8 1 g wwar w® 4 g
afwa w1 § oY q= feomwr fewdfvdt 2,
o & wad 99 g WA WA,
@ e a o ga v A #
famer fexafedy 1 serger sav T
gfmaa ¥ R sux &g nd
Ffoxfear) g Wrsgania= s
A TH q@HS H UH FEIE § ¢ g
- P

Shri Sampath (Namakkal): But.
you have got a lot of Ministers.

G HAvEIw Syt fafa-
TS FTE A9 §7 9T F € & 7 o
g1 3 % [ ¥ faffmc &1 &
L 9 F I A @ 1 ag
FE0 9T & fa Wy faww @Y &
T st i fmdsgwmgfs
frow =7 aw @ gW Adl w39, afew
T 5@ o il fom dwad g, a1 5w
F an # famw w1 wifew, @i woF
FT TF W FANR T AT, ATST
W@ AT | 35 fage ¥ & 97 A
g &Y §, = fog & =&Y far 18 mud
wox & fog &fied #Y @ &1 W
Tg aT g, At gATR NI & g1 W
faferev g, g fafizev 9, gz fafaex
q, sl fafewe v 9. ...

N W Rgar: g fafiweT

LA
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ifyar AT @ gaTeaT: WA
T @A e &, W qa oW W FEH
T T SN ) Frelt, Y ag o
9T & R

st @t (W) : T T
IOT TRW A T wr AT wTR

g

4 ¥ AT IW eI ¢ &, g
qEAT F | A FY TAARE AT A0 A
waade, fedt &0 W g &, Afe
ama & 7 i agr {== A et

o gdfesew aw w A w@r ar
T I F aR § UFEqLH ¥ qg q9mv
f& grark a7 ®7 S a9ga A6
forgrar 3t gdfaewew agi A8 n awdr
g AR & aors fa 93 3w G g, R
¥ faveqr ¥ 8, fearern & @, sfes o=
¥ 1 gq ot @t A Il 795 7
faely AT &Y gfagses F& AT =
AT ST WY T T oHeaT g, I
# 15 wor At : Srfes g awr s
adY ST g I ¢, 747 ag fem-
Tfd g s

AT FOFH A€ G g
TR F-T FT ITFA AT grer qg 4
# wawar g fe ¥e o @t gew
T % e ot e e Hik s T
4 IR I | wfFa wq § ool
FAT AT 3T F AT HY G
SATRT 1T T, AT SH Fi AG /T TG G
feamasfearae fmar R ar 83 &Y
€ HX ST YW T T UGS F
U AF & a1 AT geww Fgr
T QURIRET TSI SAT W H
I Yo TYAT AT | & §F AT § a7
1 F Al ST fF Qe g §
ff G FY ¥ oo o s W7
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wifge ar adf | s =T 3 e,
a1 &g carfaT & av9 & & FFar g |
o g aF AT &, av 9eT 39 A
Fwar 31 w9Y aga aver g eat
#F ora & @ 3 e w@ar, W &
TR WY 7| 3 foe 89 uErn-
et &1 &Y qgr 9 fES & dET
ady 971 W TGS FHW T J@T
I AT I7 AT 3@, a7 WG FT agr
w1 feafa &1 qar == 1

fem st (ot wraet Fad) -
oY AT A4 FoT, a3 ¥ of sw
R AFMN A FAT Al AR |

steamt . AEa s Tfsw
o d= & w7 ¢ feaie e &
FewT Sifgr 1 & w2g & F9 wal
ol

ot st Agar:  fwarw fafiex
Fo dYo F T =ATFRT I

;| eEit: godle AT TH Ak
[T

MR AT WS, WESTH
oY TG AT A |

] R B W(ITHA) ¢ TAT-
qfa wgig7, £ 7T g7 99-a9, 7 T, 97
F I ATSARA TR aWH §1
O 99-a€\ T AT FATE W AT
WY & WY AT ATHAT 1 I@T §T A
gUTR 2T ) FET FT WIS gY 9 av
q9-a¥ia A § AT FE g P,
39 & fau gw @ & =i &
U I9-aFF AT A gEIR W
WG #7 TH W ®GE@ gHIR
amE W g AR S wifagr  gger
AT @O qF-aAvid  fieEm H.
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[= 71§ s =)
@l I Y AW F @A g g
1 958 § ASH &Y A7 T AIA v
T & #R 5@ % fAg F s aee
w1 gifes 99§ J|T g

AT AEAT F1 Iged Fad qgr
agi § fF gaTq e S awuHe g1 A
TAR Jg1 ¥ SHET 99 a¥g § g,
afeF 99 ¥ 9 & A ga SEw
Ig W 3 % gurar arnfeas #iR s
FAT T THR T &1 5 QU
T ¥ # g AR it #1 aias, -
afaw R o = fae = e
TR F g T qfaar ¥ ghamw
g9 #Y gaw fear w1} 915 @ 9 g
FigH A At Es | T AT AH
e 1 @ g gfe § ag 9+
UTg AFAT FAW q7AT TR oV

™A gq ¥ Alw AW I &
AR 9T 3N F7 AT AT 0w
Tl SR A AL G A AT §H
F aa & 5 ooy s & 93 @
F 19 AT g0 WA HIT G F qvAS |
Ard i F&1 81 &% A 1 ™
¥ YW 2, TR 99 & @ qC 9%
F w9 & qfwrs fear w19, 91 39 |
*®1E 7 A1 6 g7 @raret § uved faiw
g & &, e qa w1 & fF ag v
A8y ¥ & foQ w9 aw ar-ans
SIS T A E AR 1 afk ¥
g 9% Fg T fFaT S, dq a%
= & gren-fiz g 9 wfsw 2
afe @ WA & 9EER o fagd
FFT A, AT AT TATSH H T ZL AT
ST & AR T ¥ faw agw 9 w0
N IeT G 8, AT & KA Y FgAq
1 IET g, AW FT FHE H Aq7T g,
ST & I B AT & 1 I H
3T TF afaN g A T®W@ TG
2, AR T AN F ©T H §F w0 (am
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AT HR AW g F fAg, 9 a6
YR A FW & fAagmr g sTh
AT FT FT FT T W) P fawe
Fr gqeAT T TH, A7 F HAAE @
& YT T § GrET-H AT I T
T AFT G |

YWY AR A AgT e | g
#F AT FT@Y g §gd &
AH AT 87 9 F g 9y
#T I F §391 & foq wAfqard f@a a3
TR 1 W) @, fRew e,
T T, FIAT TG §9 g7 q3Q
o ow & afEfEd omdwm W
4ga W g @ &\ WA gW
@Y A A faeAr F AR § FTn
o T g foer ag g =ifag,
1 fF AT-T0F F a9 g9 F1 7537
s amr 9%, Y gATT SfiEw gl
ST g% I9 THR & faar #7741
| Agl 21 A ST AT WIE AT
THAT FCAT B £, T9 T AR O
F-AGTT B G9ET 1 HAX F
FI-HTIA F 91T T A AT, GHAT
F WTT F A AT AT Fla gATT q
g araq g, 519 & 93 0 WA
T 747 AEF qATAT &, AT IE  FI
0 T AHES g0, a1 fegea gEr
@ gy Aw ag gaa g Foana
TR B W FFAT W4T F7 A4S
fFad qanl anfgd fow § 99 @1 %
F FIIA TIFAT qAT GAT F 4q6T 97,
Tearfen & faug ox ok 9=
F faqa 9T qEeAFT qaI FIAT TfgT
#H1T ¥q4 faggi #1 94 § fag wfag
FC 1 wrfgd ) Zfmwe weW &w
&1 &1 39 fax adl af@ fF g an
i F wE@ an, afew g A
T (AT ¥ BEET SIAT A I
=fed | gw Ay Q¥ @i anfd S Ffa
F F@r g, I ggEar FoFar qr
W30 agF W w7 A TA T @@ G
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T & gy € 9 g F A 7R Ao
F1 AT IS ATt farear *fF A Tfed
Y G Y a7 & FF OF FAET #7 feraTor
fear mm ar #R 9w ¥ AW gEE
fe@ 4, fe 97 gaet w1 gw w4
&7 # afdfrr Fom ofed #R ® 9@
F F19 Je ¥ T I A e
AR qreawE F qF 4 wrfaa] € &
Iuiq faer § qgar a1 Y iy fafy A%
e frem Y feae afta of s
T 3 AT F forelt g A1 W
QY FE T A J AN g1, q7F g
R A g at § awaar g i@ d o
g A T A { J]q A TR A
AT R AT T F Agd Y
R I A IfER = RN, AT
gt 7R A & @ ¥ S gfewo
A9 qTHA TaT § g awg @ gl
sife sqaedr g6, fF g W a1
s sgaeaT gn, G awg # aia
Ty R, 99 & qER weEd
grit 1 zafad & awwar § 5@ W)
=9 I H TEW 2 |

rFaR A A asa g fF
TN UF A=W qifed @11 S99 9%
fFaT #1 39 T IO Y WS gU FA
1 Suwr F1 Sfaw wew A faeem, g
TF @Y FT IAqET Al q¢ Gl |
W fe @E F 97 ¥ gH @ @
fo owe 9 FUE, T @ oA
g, 9« 5 3w e § v @
AT A gAY q€GA §, I FT SATRA
FTH QT | T Y A€ T TeA W
ot 7 wa for foreft 7 Ry S A 9 WY
1T TG I @ g1 e
forg s 1 o faa foemy 3, ¥
& ag AT 1 Wi gAR @™ WA
St ¥ qawmar 5 oF ®Eed i awm
M T AR # fm faffa w9m
TZ GA T L, @A E IAFTN T
866 (Ai) LSD—8.
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FaHaT § 5 R e a1 &% wera
foer @ 99 #Y o=l s Gy Y
¥agi | AT T ¥ g @ A o
g 5 vo Wiudr fFue 2| ¥ wa &,
I 1 I TR F AT 2 I W
FMG X A AW I FRU AR 3
F o7 39 #ew IorT A ;W
g9 @ & f aga @ NS arge ¥ A
AR 3 Ffg e A aw ¥
BIRA CFES FY AGCATEATG | AFhA
St < 7Rl 9 AT ¥ A § A7 T,
fordt AR S Swa qx w@R o
faeet &1 @ & QX § 91 syaen
& | W weafateaw @ & D,
wWaetg W &1 ¥ Afqd, qamEt #7
¥ ifsa, @ awg #1 A7) W aga @
A § @ AR ¥ AE &1 wfex
T qC A€ TF g1 nfed av gy ?
TaHE F FEA F ERT A qEwdT
T I Aifgr f& S o sw @R,
o &Y F9a gw 2 G &, 99 1
¥ SgET ¥ sAEr Y gfawma wivw
foar s/ z@ & wfaw ST 9w
T AR W & fo #1 § w9 &
T YAEAT FEAT ARG TR
W g, T & Aoy, wh=Q ¥ afom,
] Tgg ¥ g @ fom ww
¥ g bl & A § 94 e & fgamw
y @nt w1 faed 87 ow o faw
& T T2 IR §, AR W faw FE
W I € @ 99 & % qw fewe w7,
FRIT@I IR A A
¢ 5 = " ) =W R G 3w
sqaegT F Afgd | ¥ g gunR
Tgh AT AAREI FOGH FAT R
g owfed 1w W A W ¥
T 5T § AR Y et g ¥ agn
HR & W AEA FEedr § /R g
AWM EF A NI e, 9§ ufaw A
mfus feowedy A7 @0 |
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[= v§ s @]

|EF wemay gforE , WA faw
oo T To THAT M| T qE
Y aga @ AewE & 7 e 9w
YTy FioET & R ag off, W) 1g
& T I affa AT § g S
T G q qgT FH OATE ARG
R I RT F & a7 § T w
¥ frdew F&wm fF w0 79w Ry AN
Ao TR 3= N 59 faw
W § AR 99 9 TR AN Gt
fear T @ § gwEa § 5 g e
s W oagd faesT g WY amEr
1 @R g & g & i
gl qx St fagd &7 & 91 98 99
¥ fAoer T, AN T ST AT
& § ag Afawfaq § 9% 99 FY sHer
TG FA | TR T (ST qgH I
g o oamm W ¥ fhw
9 aufg AeET F a ag gav a1
wifaax #1 W FAS T9ar fAar am,
g TAR TI9 T AT 1 WX ag 7
W AR 7= S_RW H gewmt #
FW AT W@H AT WT 9g a9
qUTT @ W1 FgT I AT R
T Taw A 8 W s
fear s #R a” AR T8
T TG N KW FEO A
9 9gf F @Uq g B fEq |
g ¥ 3¥ i gfom ok mfz
aRT /Y § R | A Afq wwe
T 4TER & 9€ AEY RT W 99 A FH
21 ST &1 Fw § fF agi F @
] AT agad F9 g, faew #1 =
X SO aga 79 PO L T &
FATET AR gl w1 Afgar guer i
Tga frggr g & wE § o9 9
A A it I w1 geae femarg )
AR weq SR ¥ e qHeT g e aX
f sl T @9 #3995 §, WK qg
AfEE &, &9 @9 F FW Ag) fHar
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ST EFA | Ug g9 W awEd §
T @ gu JAOT 99 aWig qemr
# wem sRw ¥ o w9 ) FThr ST
T W T @ F owemEr R
T § @ ¥ W ag wiw fagst
PN W AT 1 @ fa g fagR
R ¥ faFm & fad wfus wam 3w
= ol st s S, o
fF wifer Ffmm & T § ¥ oW
fra & 5 oF = A gm0
& S sremw O i R w1 fgee
FafafT # g oo & feam &
SEET F WA | F gHan g
I § oL Ig S [UAT FTH ATH
FAM |

Hf wmw fag  (fFO9ER) :
qg @A aT A g |

St U] WA W ey AT

qa Ag

Far & W faagw & &1 TR
R § AW Tga 9§, WK aga
FIT NI §, AW HI AT a6 A
¥ oY qeli gl 8, T geHreE
T fFemewEy aF 9 § 957 Fve
e 1 dEd 9 afly g ¥
FH § FW gg q@1 T I w1fed F agr
9 A I F glaer w1 arfen
¥ fi 7 QGaT o AR AW A fF
AT, A3-AE AR q-q fo aF
qga & Wi Afeat & = ¥ v o &,
o & A argR Y T o ', W
FE AR 9T W A WX @ AF
qY STET WY ¥ g8 A a1raT § 6 e
T F F_T FE T A1 G &N
W oEes ¥ W AW ¥ samEn |,
]| TR A W I AN T
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wor aifgd | g 9= A g
¥ g w1 #1 yrafawar F =fed
wIT ETR TE W @ qeE A I,
AfFT ag SR FT el 5 agr W)
€ gar wT T S @ #7 aw
N aog T O AT A9 J I F
o AR AT ST A ARIANT S |
afedt ¥ g, e FiRg N srafwar
& 9 Tifed AR 5@ AW A 9T A<
T 99 ¥ I8y TW FT AATAT FY THY

=ifed |

TR 7gF s AAF F agd FA
2\ g9l #7 @ro Teego So ¥ AT
wfafaifade & S e Qud frey
AT o W e 2 F wwwar
g fF fooo U= Awd FT FWTH FX
aa =fgd i} I ar fral )
gaTaat #1 2 fed wd | weredan
A O U9 #T g, S A
T gEEET g gedr § WX agd &
qew a1 @t €1

FeFAT I T F AR ft FgAT
wear g1 38§ faw e amaen
& @ StEr 09 300 FUT To oA
9 TFET T §, agi 99§ ]|/ M-
fat ik w1 v & g Faw
5 FUT FT =qawdr &1 € § @ agq
QT8 a5 gaw &, w= § AR
A qATY, AE o, gfFadr 5K
sfaw fafeer aga S § W)
N I AT IST qHA § |

ST q-qE FEATA a7 §, qfHe
ST F IR YAQ GET a9 AR
AT & W g agt Wiy fred &
TS frers gt 81 g g -
< freq 3w ¥ fory ag o § B
g9 T q9TS IGAEH FI Th | WK
e <t st Fafre ggfa g & 9o
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EIET ST TEAT |

Ta% wfafia @ 7g W g T g
f& fAmfat 71 v & fag ag wmaw
s § 6 Afedl A e B
g A et # aga sarer TS
& @ 2 et qorg ¥ frmfet dady
1 E AW # owmEen g
=feq |

o § 4 uefafaefes o
FIR T T FENUARATE | T AfT-
TO & g7 g9 AT qHaN FISET
T THA T AR & | gg foaEr
A AT SEY TR QAT RN
T FFT| W AT A ogEE fQ
S arfort &7 T § 99 9% 3BT ¥ w0
gMT wifgw | wwad &1 e
TFR T AMEY IAHT AR
W A =fge A @ ag o FEET
=fge fF 98 FFrdee g a1 St
fagrem A Y syEer g wfew
g 399 WA AL AT a9 FL AR @ qHA |
g FE @i @@ T8 8

F&a Rl & SEEr o gy
Tifgr 1 oo fFl ¥ qEErd & @
a1 faa & &1 &Y AT HIT A aF
FHATE IR WA g AR A 0
S & HIX qFEAT @O G AT §
# =g g 5 @@ W § faw axg
¥ & FgH AT G AR A Q@
FET MR g ERM T AW
1 wEe § fagae d=r gFm @R
AIHT T 1 AR famawd ¥ 6%
AT FT W@EG FE A @ 9
axfa T # foae sawr qwE w6
g% € SH SuTET |RANT ;I fEem
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[*ft w&r arer =urq]
AR F A4 T AR Yeqa
3 U HIAT AR AHIA HLTE |

Shri K. S, Ramaswami (Gobichetti-
palayam): Sir, the immediate aim of
the Third Five Year Plan is to create
a self-generating economy. Rightly,
we have included in the core of the
Plan  agriculture, steel, machine
building, fuel and power, trancport
and technical education.

16.53 hrs.
[MR. SPEAKER in the Chair]

To attain self-sufficiency in agricul-
ture and industry we have to hold the

price line. To hold the price
line is somehow complicated
now. Of course, there is the

monetary and fiscal policy of the Gov-
ernment. If there is shortage of
goods the Government can undertake
S:ate trading, bring controls and to
some ext:nt check the prices. But the
ultimate solution does not lie there.
‘We have to produce more goods, agri-
cultural as well as industrial. We have
to produce more agricultural goods.
that is, foodstuffs as well as raw
materials for industries and exports.
For that, of course, great priority is
given to agriculture in the draft Plan.
But what is given for agriculture does
not go to step up production. It goes
for anima] husbandry, irrigation and
power—major and minor—agricul-
tural education and all that. The thing
which produces immediate results is
fertilisers. For that we have not given
sufficient importance. We need even
now about 16 lakh tons of fertilisers,
but by ‘he end of the Third Plan
period the estimate is only about 15
lakh tons. That is hardly sufficient.
More fertiliser plants should be set up
immediately or more fertilisers should
be imported to see to it that food
production goes up, the agriculturists
get more produce and thereby more
prices. Otherwise, that is, if there is
less produce it is quite likely that the
price will still be higher. Regarding
transport, I wish to say a word.
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Especially in the matter of railways,
the South has been neglected to a
great extent in the First as well as
the Second Plans. In the Third Plan
also, there is not much provision for
railways in the four Southern S:ates
taken together, Some time back it
was stated on behalf of the Ministry
that new railways would be opened
only in places where industrial deve-
lopment had been planned. I do not
know why industrial development has
no: been planned in the South. The
transport available is hardly sufficient
to cope with the requirements of even
the small number of industries we
have.

On the eve of Independence Day,
the Minister for Industries, Madras
wrote an article, from which I quote:

“The current non-Railway con-
sumption of coal in Madras is,
however, restricied by the inade-
quate transport facilities, It has
been estimated tha! another
million tons of coal will be
absorbed in industries and other
uses in the State, where adequa'e
transport facilities are available.
This shortage, if made good, will
restore the balance in the pattern
of coal consumption in the Staté.”

Later on, he says:

“The inadequacy of transport
facilities is another bottleneck
which hinders industrial growth.
We are now dependent upon other
States at long distances for secur-
ing the i‘wo basic raw materials
required for industry, viz.,, coal
and iron, In future also our
dependence on imports from other
States will not decrease. In the
context of these, the adequacy of
transport facilties for the trans-
port of raw materials to this State
and the export of finished goods
from this Sta‘e to other States as-
sumes considerable importance.
The transport bottleneck between
Vijayawada and Madras affects
the economy of Madras as a
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whole. We have time and again
experienced the inadequacy of
line capacity and shor.age of
wagons. As an example in point,
coal and pig iron deliveries to the
State have virtually ceased during
the past few months. In conse-
quence, foundries have had to
close down, resulting in loss of
production and in unemployment.
Physical availability and timely
and regular supply of rew mate-
rials and semifinished products
required by the industry are the
sine qua mon of industrial deve-
lopment. It is, therefore, of prime
importance that steps are taken
to improve rail transport facilities
in particular.”

That is the situation there. There is
great demand in Madras State for a
few lines, especially the Chamaraja-
nagar-Satyamanagalam line and the
Salem-Bangalore line. The States of
Andhra, Mysore and Kerala also press
for the former line. The engineering
and other surveys in connection with
this line have been completed, and it
has been given top priority by the
Railway Board, but it has not been
taken up yet. In the past the Minis-
ter has promised that it would be
taken up, but the promise has remain-
ed unfulfilled.

The Salem-Bangalore, link is also
very much impor.ant, as industries
are coming up in Salem, and raw
materials and finished goods have
to move from Salem to other places.
So, these two lines should be definite-
ly taken up in the Third Plan and the
needs of Madras State fully met.

Regarding  ports, Tuticorin and
Mangalore were to be taken up in the
Third Plan, but now I do not know
whether this has been completely
given up. There is great popular
demand for this. Commitments have
been made, and great hopes have been
raised in the minds of the public that
they would be taken up, but enough
money has not been provided for
their development. I hope this will
be taken into consideration and more
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funds would be allotted for the deve-
lopment of these two ports. If there
are not enough funds for the Sethusa-
mudram-Tuticorin integrated project,
at least Tutcorin should be taken up,
so that its hinterland may improve
economically.

Industries should be licensed
region-wise, and all parts of the coun-
try should be given some basic and
heavy industries, so that ancillary
industries may grow up around
them. Industrial estates should be set
up in rural parts also, so that the
peopie there may get some employ-
ment, so that the unemployment
problem may be solved to some ex-
tent.

17 hrs.

Mr. Speaker: It is now 5 pm. We
shall take up the discussion relating
to the closure of the Palai Central
Bank.

Shri Braj Raj Singh: May I speak
for just a minute?

Mr. Speaker: If I intend calling the
hon. Member, I shall do so on the
next day; if I do not intend calling
him, there is no meaning in asking me
to call him now. I shall certainly
give him an opportunity tomorrow.

DISCUSSION RE: CLOSURE OF
PALAI CENTRAL BANK-—contd.

Mr. Speaker: Under the rules, with
respect to a motion under rule 193,
only 2% hours are allotted for the
discussion. If the time is to be ex-
tended, then an hon. Member has to
make a motion that it must be ex-
tended.

Shri Punnoose (Ambalapuzha): I
beg to move:

‘“That the provision regarding
time-limit in Rule 194 of the
Rules of Procedure be suspended
with reference to the discussion
on the closure of the Palai
Central Bank and the time be in-
creased from 2} hours to 4 hours.”.





